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 workers  in  our  country  are  facing  very
 difficult  probiems.  Firstly,  there  is  the
 housing  problem  basing  faced  by  lakhs
 of  workers  engaged  in  the  big  factories
 in  the  metropolitan  cities.  I  khow  about
 Kanpur  where  the  mill-workers  even
 aftar  working  for  years  together,  have
 still  to  live  in  shauties.  They  have  rot
 been  provided  with  a  roof  over  their
 heads  or  a2  flat  to  live  in.  On  the  other
 hand,  hundreds  of  residential  quarters
 have  been  constructed  in  Kenpur  city.
 Therefore,  ।  would  request  you  that  in
 Kanpur  city,  where  about  five  and  half
 lakh  labou-ers  end  workers  live  without
 any  proper  housing  facility  and  about
 two  lakhs  of  them  sleep  on  faotpaths
 braving  heat,  could  and  inclement
 weather,  and  many  are  living  in  Jhonpris
 which  leak,  the  Government  should  at
 least’  provide  a  roof  over  their  heads  I
 am  not  speaking  of  Kanpur  alone  but
 in  all  the  industrial  cities  of  our  country
 where  there  is  a  little  or  no  housing
 facility  for  workers.  appropriate  provi-
 sion  for  the  purpose  should  be  made.
 The  dwelling  units  may  be  small  or  big
 ones,  but  at  least  a  roof  should  be
 provided  to  all  of  them.  In  a  welfare
 State  like  ours  if  we  are  not  able  to
 provide  food,  medical  facllities  o-
 employment  opportunities,  we  should  at
 least  provide  them  with  a  roof  over  their
 heads.

 It  is  appreciable  that  government  has
 introduced  crop  insurance  scheme  but
 itis  still  in  its  in  fancy  and  its  s:  ope  is
 very  limited.  ।  wou'd  like  its  scope  be
 widened.  Alongwith  the  workers,  the
 defence  employces  are  also  facing  the
 housing  problem.

 These  number  is  about  one  lakh  and
 a  half  and  there  is  no  labour  colony  for
 them.  Therefore,  effective  steps  should
 be  taken  to  provide  them  with  housing
 facilities.  ।  would  like  the  Finance
 Minister  to  look  into  it  and  provide
 funds  therefor  so  that  these  welfare
 measures  could  be  implemented.  This
 budget  is  beneficial  to  all  sectiuns  of  the
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 country.  This  should  benefit  the  common
 man  also.  With  these  words, I  support
 this  budget.

 17.58  hrs

 DISCUSSION  ON  URGENT  NEED  TO
 ENSURE  REMUNERATIVE

 PRICES  FOR  AGRICUL-
 TURAL  PRODUCE  TO

 FARMERS

 [English]

 MR.  CHAIRMAN  :  Now,  two  more
 minutes  are  left  for  6  o'clock.  Shall  we
 take  up  the  Discussion  on  the  urgent
 need  to  ensure  remunerative  priccs  for
 agricultural  produce  to  the  farmers  under
 tule  193.0  ?

 Prof.  Madhu  Mandavate.

 PROF.  MADHU  DANDAVATE
 (Rajpur)  :  Mr.  Chairman,  Sir,  I  rise  to
 raise  a  discussion  on  the  urgent  need  to
 ensure  remuncrative  prices  for  agricul-
 tural  produce  to  the  farmers.

 Mr.  Chairman,  in  our  country,  the
 lobbies  of  organised  labour  and  those  of
 industry  are  quite  vocal.  But  unfortuna-
 tely,  the  peasent  who  is  the  backbore  of
 our  entire  economy  in  the  country  has  a
 very  feeble  voice.  To  aive  voice  to
 the  demands  of  the  peasants  and  their
 aspirations,  I  1150  to  raice  this  discussion
 under  rule  193.

 The  question  is  one  of  remurerative
 Price.  For  any  agricuitural  produce,  toਂ
 quantify  the  remunerative  price  for  all
 times  to  come  is  a  meaningless  proyosi-
 tion.  The  remunerative  prices  for  the
 agricultural  produce  basically  depend  on
 the  cost  of  production  in  the  field  of
 agriculture.  This  in  turn  depends  upon
 the  cost  of  fertilisers  and  other  inputs,
 like,  water,  electricity,  diesel,  oilseeds,
 ete.
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 PROF.  N.G.  RANGA  (Guntur)  :  And
 credit  also.

 PROF.  MADHU  DANDAVATE  :
 The  most  important  aspect  to  which  Prof.
 Ranga  referred  is  the  credit  that  is  needed
 by  the  peasant  in  order  to  make  agricul-
 ture  a  success.

 The  problem  of  remuneratives  prices,
 therefore,  in  effect,  is  the  problem  of
 making  the  inputs  required  by  the  peasant
 cheaper  and  available  in  an  easier
 way.

 We  have  the  Agricultural  Prices
 Commission,  Really  speaking,  the  entire
 basis  of  the  Agricultural  Prices
 Commission  ought  to  be  really  the
 Agricultural  Cost  Commission  because
 the  prices  are  basically  related  to  the  cost
 and,  therefore,  if  we  are  able  to  tackle
 effectively  the  problem  of  cost  of  produc-
 rion  for  an  agriculturist,  we  will  be  able
 to  tackle  very  effectively  the  question  of

 agricultural  prices.

 18.0  hrs

 Unfortunately,  when  we  look  at  the
 norms  that  are  employed  in  determining
 the  prices  in  respect  of  industrial  goods
 and  try  to  compare  them  with  the  norms
 that  are  gencrally  used  to  determine  the
 prices  of  agricultural  commodities,  we
 find  that  there  is  a  sense  of  discrimination.
 There  is  a  gap  between  them.  For
 instance,  when  the  prices  of  a  commo-
 dity  like  cloth,  an  industrial  good,  is  decided
 upon,  almost  all  important  aspects  are
 taken  note  of.  The  expenditure  on  energy,
 fuel,  transportation  charges,  the  raw
 material  that  is  used,  whatever  is  to  be
 spent  onthe  labour  that  is  emplyed  to
 produce  cloth,  all  these  aspects,  are  taken
 note  of.  But  as  far  25.  the  determination
 of  prices  of  agricultural  commodities  are
 concerned,  it  isnot  always—I  will  not
 say,  never—that  all  these  factors  aro
 taken  note  of.  Every  factor  that  enters
 into  the  process  of  production  of  an
 agricultural  commodity  must  be  attended
 to  while  determining  the  prices  of  agriculk
 tural  commodities,
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 Who  are  the  people  at  the  helm  of
 affairs  in  determining  the  prices  in  the
 Agricultural  prices  Commission  ?  ।  do
 Not  want  to  cast  an  aspersion  on  anv
 experts  or  any  members  belonging  io  the
 Agricultural  Prices  Commission.  But I
 will  narrate  an  experience  that  has
 appeared  in  one  of  the  financial  journals.
 When  one  expert  Prof.  Ranga  had  come
 to  Maharastra,  in  Kolhapur  he  fund a
 quantity  of  a  good,  afew  kgs.  of  that,
 and  he  said,  to  produce  such  a  quantity
 of a  good,  how  big  must  be  the  tree.  ।
 do  not  know  whether  he  said  it  witha
 sense  of  humour  or  he  exercised  his
 fundamental  right  of  ignorance.  I  do  not
 kKuow  that.

 THE  MINISTER  OF  AGRICULTURE
 AND  RURAL  DEVELOPMENT

 SHRI  BUTA  SING  :  Janata  Party
 man.

 PROF,  MADHU  DANDAVATE  :  He
 was  not  a  Janata  Party  man.  The  Janata
 Party  man  espouses  the  cause  of  agricul-
 turists.

 I  would  now  narrate  my  own  experi-
 ence.  I  asked  one  friend  of  mine  in
 Delhi—he  claims  to  be  ar  agricultural
 economist,  he  seems  to  be  an  expertin
 determining  various  factors  that  contri-
 bute  to  the  determination  of  prices  of
 agricultural  commodites--can  you  explain
 to  me  what  is  the  difference  between
 rabi  and  kharif ?  You  will  be  shocked
 and  surprised  to  know  that  he  was  not
 able  to  tell  me  the  difference  between
 rab.  and  kharif.  Then,  I  humorously  asked
 him  :  Can  you  at  10811  tell  me,  whether
 these  are  the  names  of  women  or  these
 arc  the  names  of  crops  ?  He  started
 laughing  and  ।  laughed  still  loudly.  This
 is  not  something  which  is  imaginery.
 This  has  happened  in  my  case.  Leave
 aside  the  humorous  aspect.  But  these
 are  aspects  that  arc  to  be  taken  not
 of.

 All  I  want  to  drive  at  is  this.  We

 thoyld  haye  the  Agricultyra]  Prices
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 Commission.  I  am  not  against  the
 institution  at  all.  In  a  country  like  ours
 which  believes  in  Planning  where  the
 balance  in  various  sectors  is  to  be  establi-
 shed,  it  is  highly  essential  that  instru-
 ments  like  the  Planning  Commission  and
 the  Agricultural  Prices  Commission  are
 absolutely  necessary.

 But  the  question  is  what  must  be  the.
 structure  and  composition  of  the  Agricul-
 tural  Prices  Commission.

 The  knowledge  in  the  field  of  agricul-
 ture  is  not  merely  the  bockish  know-
 ledge.  There  is  something  like  an
 empirical  knowledge  in  this  country.  I
 have  come  across  quite  a  lar8c  number
 of  agriculturists  in  this  country  who  have
 not  taken  any  Degree  in  Agriculture  and
 in  spite  of  that,  they  have  practical
 knowledge  about  agriculture,  the  various
 factors  that  contribute  to  the  production,
 the  various  factors  that  contribute  to  the
 cost  of  agriculture  and  the  various
 factors  that  generally  determine  the  prices
 of  agricultural  commodities  and  they  are
 conversant  with  them.  I  would  very
 much  like  that  such  representatives  who
 are  involved  in  the  field  of  agriculture  by
 dint  of  their  experince  and  empirical
 knowledge  and  who  have  gained  an
 expertise  ia  the  field  of  agriculture  should
 also  find  some  representation  in  Agricul-
 tural  Prices  Commission  and  if  this  ७
 done,  probably  the  agriculturist  will  be
 able  to  gct  better  justics.  I  am  not
 making  a  hypothetical  proposition.  When
 the  interests  of  organised  labour  are
 involved,  Various  Committees  are  set  up
 and  the  Central  Trade  Union  Organisa-
 tions  are  given  representation  on  such
 Bodies  concerning  the  interests  of  labour,
 If  the  Centra!  Trade  Union  Organisations
 find  a  represcntation  in  Budies  which
 determine  the  fate  of  the  working  class
 in  the  country,  ।  do  not  understand  why
 proper  representation  should  not  be
 given.  to  the  representatives  of  farmer
 and  kisans  in  this  country  so  that  better
 decisions  can  be  taken  on  the  bagis  of
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 empirical  knowledge.  That  is  the  posi-
 tion,

 There  is  one  more  significant  observa-
 tion  made  by  Joshi  Committee.  The
 Committee  has  said

 “Tt  is  a  gross  error  to  treat  the
 imputed  values  of  family  labour  rental
 for  own  land  and  interest  on  fixed
 capital  as  income.”

 ह  just  give  an  illustration,  I  think  world
 of  wisdom  will  share  the  experience.
 Such  warnings  and  cautions  are  to  be
 token  note  of.

 I  will  move  to  another  important
 aspect  as  far  as  prices  structure  in  con-
 cerned  and  that  is  the  parity  between
 the  prices  of  agicultural  and  industrial
 goods.  Having  mentionsd  to  you  the
 various  norms  that  are  utilised  in  deter:
 mining  the  prices  of  industrial  goods,  the
 next  imnortant  aspect  is  to  bring  about
 some  sort  of  a  balance,  of  a  parity,  to  ba
 established  between  the  agricultural
 prices  and  the  prices  of  industrial  goods.

 PROF,  N.G,  RANGA :  Profess‘ofal
 salaries  and  allowances  also.

 PROF.  MADHU  DANDAVATE  :  Of
 course,  that  isa  product  of  that.  The
 prices  of  industrial  goods  are  based  on
 properly  structuréd  indices.  There  is  a
 formula  for  the  index  to  be  prepared
 and  when  the  working  class  finds  that
 the  index  machinery  is  not  proper,  the
 machinery  by  which  the  index  system
 has  been  built  is  not  adequate,  then
 Committees  are  appointed  and  the  index
 systems  are  revised.  Some  changes  are
 made  but  as  far  as  agricltural  commodi-
 ties  are  concerned,  there  is  no  proper
 structure  of  index  on  the  basis  of  which
 prices  can  be  fixed  and,  therefore,  we
 must  have  proper  re-structuring  of  the
 index  both  for  the  industrial  goods  aod
 also  for  the  agricultural  goods  and  once
 that  exercise  is  gone  into,  it  will  be
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 possible  for  us  to  have  a  balance  or  a
 Parity  between  the  prices  of  industrial
 goods,  Sone  basis  must  be  taken  for
 determining  the  agricultural  prices  and
 the  pirity  between  the  agricultural  and
 industrial  prices  will  be  able  to  give
 better  results  that  will  act  as  an  incentive
 to  the  agriculturist  and,  in  that  case,
 the  productivity  will  go  up.

 The  next  aspect  which  I  would  like  to
 touch  in  avery  cursory  manner  will  be
 the  question  of  fluctuations  of  prices.  If
 there  is  one  aspect  of  agricultural
 commodities  prices  thit  acts  as  a
 disincentive  to  the  agriculturist,  it  is  the
 usaul  and  frequent  fluctuation  in  the
 prices  of  agricultural  commodity  and,
 thercforc,  the  agricultural  commodity
 does  not  find  itself  quite  safe  and  in
 equilibrium.  They  are  constantly
 threatened  by  various  extrancous  factors,
 by  fluctuations  in  the  agricultural  prices
 and,  therefore,  the  agricultural  prices
 fluctuations  ara  a  great  disincentive  even
 for  agricultural  production  and,  therefore,
 the  best  method  and  the  accepted  modus
 operandi  would  be  that  before  the  sowing
 season  begins,  agricultural  prices  should
 be  announced.  The  agriculturist  should
 not  feel  any  fear  about  the  fluctuations
 that  are  likely  to  take  place  once  he
 eaters  into  an  experiment  of  agriculture
 before  the  sowing  season.  He  must  be
 assured  that  this  is  the  fair  price  that
 is  there  to  the  agriculturist.  That  will
 act  as  a  great  incentive  and  once  you
 give  incentive  to  the  agriculturist,  he
 will  be  able  to  produce  for  the  country
 much  better  than  what  he  is  able  to  do
 teday.  Therefore,  I  suggest  announce-
 ment  of  prices,  firm  prices,  of  agricul-
 tural  commodities  long  before  the  sowing
 season,  so  that  fhat  acts  as  an  incentive.
 Then,  building  up  adequate  buffer  stocks
 and  a  balanced  import  and  export  policy
 will  also  help  and  will  also  go  a  long
 way  in  avoiding  constant  and  frequent
 fluctuations  in  prices.  If  buffer  stocks  can
 be  built  up  in  avery  safe  way,  if  sub-
 stantial  buffer  stocks  can  be  built  up,  in

 to  Ensure  Remunerative
 Prices  For  Agricultural

 Produce  to  Farmers

 that  case  the  agriculturists  will  gain,  tho
 Seneral  community  will  gain,  the  consis
 mers  will  also  gain,  the  Government  will
 also  gain,  the  economy  asa  whole  will
 gain.  Therefore,  this  problem  of  fluctuas
 tion  in  prices  must  be  tackled.

 Then  there  is  one  positive  suggestion
 that  I  would  like  to  make,  and  I  hope
 and  trust  that  Government  wil]  respond
 to  this  positive  suggestion.  I  would  like
 to  suggest  that  agriculture  should  be
 treated  as  an  industry.  if  you  treat  agri-
 culture  as  an  industry,  in  that  case  a
 number  of  benefits  that  are  made  [: है 11 क
 able  to  indugry  today  for  its  develop-
 ment  will  become  available  to  agricule
 ture.  We  are  'n  jan  age  in  which  a  lot
 of  incentives  are’  given  to  industry.  The

 ‘industrialists  demanded  that  the  present
 ceiling  limit  of  Rs.  20  crorcs  in  the  case
 of  MRTP  bs  increased  to  Rs.  40  or  Rs.
 30  crores.  Sometimes,  when  a  blind
 man  asks  for  one  eyc,  God  gives  him
 two.  The  great  monopolists  asked  for
 the  present  MRTP  limit  to  be  increased
 from  Rs.  20  croses  to  Rs.  30  crores.  But
 the  Government,  being  extcemely  satise
 fied,  said,  ‘“Industrialista,  you  are  asking
 for  one  6४८;  we  are  offering  you  two;
 the  limit  is  raised  to  Rs.  100  crores’’.  All
 right,  if  you  have  given  that  much  con-
 cession  and  that  much  latitude  to  the
 monropolists  in  this  country,  let  us  try  to
 give  some  advantage  also  to  the  kisans
 in  this  country.  If  the  Government
 announces  tonmorrow  that  Governmant
 is  going  to  troat  agricullure  as  an  indug-
 try  and  that  all  those  concessions  and
 facilities  which  are  made  available  to
 industry,  all  the  imputs  that  are  made
 available  at  concessional  rates,  will  be
 available  to  agriculturirts  takings
 agriculture  as  an  industry,  you  will
 find  that  it  will  have  an  eleati-
 fyin  effect;  the  agriculturists  will  be  able
 tu  give  a  better  performance.  Take,  fer
 instance,  electricity.  1  know,  Railways
 and  industry  are  always  given  electricity
 and  -  concessional  rate.  We  are  told  that
 industry  is  an  infrastructure  for  the
 development  of  the  country  ang  Reajl-
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 ways.  are  an  infrastucture,  transport
 infrastructure,  for  the  developement  of
 industry  and  therefore,  they  are  to  be
 given  concesstional  rates  as  for  as  electri-
 city  charges  are  concerned.  1  do  not
 want  to  have  any  conflict  with  Railways
 and  industry.  I  would  not  like  anything
 to  be  done  with  retrospective  effect,
 having  functioned  as  Railway  Minister.
 But  at  the  same  time  I  must  say  one
 thing.  If  Railways  are  an  infrastructure  for
 the  developement  of  industry  and  industry
 is  an  infrasturucture  for  the  development
 of  the  country,  then  the  kisans  who  pro-
 vide  raw  matcrials  to  industry,  the  kisans
 who  provide  raw  materigls  to  every
 sector  of  our  economy,  also  constitute
 indirectly  a  great  infrastructure  for  the

 _developinent  of  the  country  and,  there-
 fore,  thzy  must  be  treated  as  an  industry
 and  given  all  facilities  as  far  as  electri-
 city  charges  are  concericd,  for  example.
 ।  think,  ina  State  like  Kerala  they  are
 prepared  to  offer  electricity  ata  very
 low  rate,  and  Iam_  sure  that  all  politi-
 cians,  no  matter  to  which  Party  they
 belong,  fully  realising  that  it  is  the
 peasantry  which  is  the  backbone  of  our
 economy,  will  be  prepared  to  extend  all
 facilities  to  kisans.  Therefore,  treat
 agriculture  as  an  industry  and  give  them
 all  tho  inputs  at  concessional  rates  as
 they  are  made  available  to  industry  in
 the  country.  This  is  my  concrete  sugges-
 tion.

 Then  ।  would  like  the  working  of
 NAFED  to  be  streamlined.  In  this
 House,  in  the  last  Lok  Sabha  ard  in  the
 Fifth  Lok  Sabha  particularly,  we  had  a
 good  deal  of  discussion  on  NAFED.  I
 had  initiated in  this  very  House  in  the
 Fifth  Lok  Sabha  and  again  in  the  Sixth
 Lok  Sabha  discussion  on  the  working  of
 -  I  remember,  that  was  the  time
 when  the  problem  in  respect  of  onions
 and  potatoes  had  become  extremely
 difficult.  Onions  and  potatoes  were  being
 thrown  away  because  there  were  no
 ‘warehousing  facilities  where  they  could
 be  accumulated.  And  NAFED  was  not
 Prepared  to  purchase  them  when  the

 “kisang  were  jn.  a  difficult  position.  We

 to  Ensure  Remunerative
 Prices  For  Agricultural

 Produce  to  Farmers

 had  a  very  good  discussion  on  NAFED
 in  this  very  House.  I  may  remind  you
 that  irrespective  of  political  differences,
 Members  blonging  to  both  sides  of  the
 House  had  insisted  that  the  NAFED
 machinery  must  be  streamlined  and  more
 funds  should  be  made  available  to
 NAFED  and  they  must  be  made  to  pur-
 chase  potatoes  and  onions,  they  must
 be  cnabled  to  build  up  proper  wares
 houses  and  refrigeration  fecilities  and  if
 they  are  able  to  do  that,  a  number  of
 difficultics  which  the  people  and  the
 agriculturists  face,  tc-dey  as  result  of
 inadequate  functioning  of  the  NAFED,
 ।  think,  can  also  be  removed.  I  must
 say  that  not  only  supply  of  adequate
 funds  to  NAFED  must  be  made  but  it
 must  also  be  freed  the  stranglehold  of
 bureaucratism.  In  this  country,  it  15  ४.
 tragedy—I  have  nothing  against
 bureaucrats;  burcau  burcaucratism
 and  bureaucrats  are  different.  Whicm
 hever  be  the  system  of  government,
 whether  it  is  a  Congress  Government  or
 a  Janata  Government  or  whether  it  is  a
 Capitalist  government  or  a  Communist
 government,  we  do  need  the  bureaucracy
 and  we  need  bureaucrats.  But  bureau-
 crats  and  bureaucray  ७  ane  thing  and
 bureaucratism  is  a  different  tning. I
 want  bureaucratism  to  disappear.  I  do
 not  want  bureaucrats  to  disappear  be-
 cause  thcre  will  away  be  some  officers
 and  employees  who  have  to  manage.
 After  all  some  human  beings  have  to
 be  employed  and  some  expertise  is  still
 to  be  utilised.  So  I  am  not  against  bureau-
 crats  but  Iam  against  bureacratism.  So
 also  Iam  against  red  tape,  but  I  am  not
 ag@inest  the  Reds,  Iam  againest  red-
 tapism.  That  is  how  I  will  describe  that
 bureaucratism  should  be  eliminated  from
 the  functioning  of  the  NAFED  aud  if  it
 is  done,  it  will  prove  to  bo  one  of  the
 effective  instruments  to  promote  the
 interests  of  the  peasants,

 I  would  like  to  say  a  word  about
 technology.  It  is  an  accepted  fact  that
 we  rely  solely  on  manual  labour  for  our
 agiculture.  So  the  productivity  can  nat
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 improve  beyond  a  particular  stage.  In
 every  country  where  some  degree  of
 mechanisation  had  been  utilised,  we  find
 that  the  per  acre  or  pr  hectare  yield  of
 the  agricultural  land  is  definitely  better.
 If  we  have  better  sceds,  better  fertiliscrs,
 better  implements,  better  experimenta-
 tion,  better  research,  the  same  piece  of
 land  with  better  equipment  and  better
 fertilisers,  better  technology  ‘is  able  to
 give  more  yield.  But,  unfortunately,  the
 land-man  ratio  in  this  country  is  such
 that  we  cannot  afford  to  have  a  high
 degre  of  mchanisstion  through  tractors.
 In  this  country  where  we  have  orly
 small  picces  f  Jand,  how  will  the
 tractor  operatc  ?  For  instance.  ।  am
 told  that  the  per  capila  availability  of
 land  for  cultivation  by  the  peasants  in
 this  country  is  only  1.5  acres.  I  am  talk-
 jing  about  the  average,  1.5  acrcs.  So  ina
 country  in  which  the  per  capita  average
 is  only  1.5  acres  of  land,  we  cannot
 think  in  terms  of  large  tractors  operat-
 ing  in  large  sectors  of  our  country,  But,
 at  the  same  time,  if  we  cannot  afford
 {tractors  on  small  pieccs  of  land  I  think
 we  cantry  the  Jepanese  experment  inwhich
 poweretillers  have  been  utiliised,and  in

 our  country  in  different  parts  peasants
 have  started  utilising  small  ptower-tillcrs
 If  power-tillers  are  uscd.  they  can
 have  bettor  productivity  from
 the  Jand  and  1am  sure  that  equipment
 should  be  made  ayailablee.  But
 what  is  that  difficulty? As  far  as  the
 small  and  intermediate  peasants  are  con-
 cerned,  even  they  will  not  be  able  to
 purchase  the  power-tillers  on  their  own.
 They  will  be  rot  be  able  to  havea
 greater  degree  of  fertilisers.  They  will  not
 be  able  to  havea  sophisticated  equip-
 ments  for  them.  Individually  they  connot
 affore  ed  ‘t.  ।  would,  therefore,  suggest
 that  we  should  encourage  a  network  of
 serviee  co-operatives  in  the  country  so
 that  the  service  co-operatives  will  be
 table  to  provide  this  equipment  to  the
 agriculturists.  In  that  case,  productivity
 will  increase  and  the  yield  per  acre

 increases  and  the  nation’s  ecoromy
 stands  to  gain  and  at  the  same  time,  ia
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 terms  of  the  price  structure,  the  kisans
 will  be  able  to  benefit.  This  will  lead
 ultimately  to  increesed  productivity.

 A  word  about  the  zonal  system.  I  am
 glad  that  when  we  cnded  the  zonal
 systcm,  that  decision  has  not  been
 reversed.  My  humble  request  to  the
 present  Government  is  thet  the  ending
 of  the  zanal  system  in  the  country  and
 treating  the  entire  country  for  foodgrains
 movement  asa  single  unit  has  served a
 great  purpose  of  the  kisans  and
 peasanis  in  the  country.

 By  allowing  free  movement  of  food-
 stains  from  one  part  of  the  country  to
 another  that  has  given  great  benefit  to
 the  kisans.  Ending  of  the  zonal  system  in
 foodgrains  lis  given  a  definite  advantage.
 I  would  urge  upon  the  government  that
 abolition  of  zonal  system  should  be  made
 a  permanent  feature  so  that  it  is  not
 allowed  to  revive  and,  I  think,  the  pea-
 sants  will  be  extremely  hoppy  on  this.

 Now,  I  want  to  make  a  radical  suggces-
 tions  andI  do  not  know  hw  far
 government  willbe  able  to  implement
 it.  ।  would  suggest  that  let
 there  be  dispersal  and  dccentralisa-
 tion  of  industries.  At  least  wherever
 new  indutries  are  taking  place  and  wher-
 ever  finished  products  are  manufactured
 these  goods  require  certain  raw  mate-
 rials.  I  would  suggest  to  the  government,
 try  to  set  up  industrial  units  in  those
 particular  areas  in  the  vicinity  of  which
 we  are  able  to  get  raw-material!  that  is
 required  for  that  particular  inustrial  unit.
 Not  only  the  transport  problem  will  get
 eased  but  also  at  the  same  time  there  will
 be  ०  co-reloationship  between  the  raw-
 material  maufacturers  and  those  who  are
 actually  manufacturing  the  industrial
 goods.  In  addition  to  that  I  would  make
 a  further  suggestion  and  request  the
 Minister  to  get  it  examined,  I  give  an
 illustration.  We  have  sugar  cooperative
 factories.  Very  often  the  kisans  residingin
 the  vicinity  of  that  particular  factory
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 [Prof,  Madhu  Dandavate]
 within  o  few  kilometer  radius—grow
 sugarcane,  They  are  part  and  parcel of
 the  sugar  coopeative  factory.  Here  is  our
 friend,  Hr  digh  who  has  been  a  successful
 cooperator  in  our  country  and  he  will
 tell  you  that  if  in  the  vicinity  of  a  sugar
 factory  we  have  got  a  big  field  growing
 Sugarcane  there  can  be  free  movement
 of  sug?rcane  to  the  factory  and  further
 if  you  want  to  give  them  in  sense  of  shar-
 ing,  then  the  sugarcone  growers  are  made
 the  shareholders  of  that  particular
 cooperative  fsctory.  Not  only  that,  in
 some  of  the  sugar  cooperatives  even  the
 industrial  workcrs  working  in  that  factory
 are  also  made  the  ।  sharc-holders
 and  if  that  atmosphere  of  cooperation  is
 built  then  the  cooperatives  will  be  gen-
 uine  cooperatives  and  if  such  industria]
 units  are  built  up  in  the  vicinity  of  those
 areas  where  the  raw—muterials  are
 grown,  I  tell  you,  the  coordinatior
 between  the  industrial  goods  and  the  raw
 material  will  be  better.  The  (transport
 charges  can  be  reduced  and  in  deciding
 the  price  structurc,  ।  think,  a  great
 facility  will  be  made  available.

 Now,  Sir,a  word  about  monopoly
 procurement  of  cotton.  In  Maharashtra
 we  have  made  that  cxperiment  a  success
 to  some  extent.  No  doubt,  there  may  be
 difficulties  but  I  would  like  to  warn  the
 House  that  monopoly  procurement
 experiment  of  cotton  cannot  survive  as
 an  isolated  island.  If  in  a  particular
 State  monpoly  procurement  of  cotton
 becomes  a  success  and  just  across  the
 border  we  have  gota  frce  market  and
 there  is  no  monoply  procurement  then
 in  that  case  there  will  be  destructive
 competition  and  in  that  case  the  experi-
 ment  will  fail.  So,  I  suggest,  first
 adequate  funds  should  be  made  availeble
 and  in  addition  to  that  if  a  certain
 regior  is  growing  cotton  to  a  greater
 extent,  then  let  ustry  to  encouaage  the
 newspinning  mills  in  that  very  area  where
 cotton  is  grown  If  cotton  is  grown  in
 Regions  and  in  the,  same  regions  we
 start  spinning  mills  and  there  is  decentra-
 lisation  and  dispersal  of  cottton  mills,
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 in  that  case  there  will  be  petter  link
 between  raw  material  ahd  the  finished
 goods  and,  I  feel,  transptr  tcharges
 also  can  be  minimised  to  great  extent.

 Then  there  is  one  mor:  astpect.  Very
 often  the  so  called  radicals  try  to  show
 that  there  is  a  contradiction  between
 the  interest  of  the  peasants  ard  the
 interest  of  the  landless  labour.  I  want  this
 House  to  remove  that  impression  fram
 our  minds  that  the  interest  of  the
 kisans  end  the  intererst  of  the
 landless  labour  must  always  conflict.
 Sometimes  they  are  likely  to
 conflict.  Of  course,  ।  om  not  talking
 about  the  old  zamindars.  Bul  ।  ८
 talking  about  an  intermediate  or  small
 peasant.  If  you  look  at  the  peasants,  tre
 question  is,  shall  the  pcasants  in  this
 country  demand  more  and  remunciative
 ptices.  Sir,  when  they  carried  on  their
 agitation  somc  pseudo-radicals  ।  said
 that  the  landless  labour  must  not  join
 peasants  inthis  movement.  On  the
 contrary  Iwas  one  among  those  who
 joined  this  movement,  I  joined  the
 movement  for  rcmunerative  prices  for
 peasants  in  my  State.  I  went  to  landless
 labour  and  agricultural  labour.  ।  went
 to  their  unions  and  to  their  platforms.
 T  told  them:  You  join  the  battles  of
 the  peasants  for  demanding  better
 price  and  if  they  are  able  to  gct  better
 price,  if  their  income  level  gocs  up,  if
 they  are  able  to  mop  up  better  surplus,
 in  that  case  il  will  be  easier  for  people
 like  us  10  demand  better  wages  for  the
 agricultural  labour.  We  told  them,  once
 they  get  their  remunerative  price,  we
 will  also  fight  for  the  share  of  that  price
 going  to  landless  labour.  Wo  told  them,
 rest  assured,  we  will  do  that  And  Sir,  ।
 am  happy  to  tell  you  that  in  our  State
 there  was  full  cooperation  between  the
 agricultural  isbour  and  the  peasants  who
 were  fighting  for  rcemunerative  price.
 The  agricultural  labourer  realised  that
 if  the  peasent  on  whose  land  he  works,
 does  not  get  proper  price  for  agri*
 cultural  produce,  how  can  he  expect
 better  wage.  Therofore  he  joined  the
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 Peasants.  The  peasants  also  gave  an
 assurance  in  advance  that  if  they  get  a
 Petter  price  for  their  agricultural
 prodice,  be  lot  assured  that  you  will
 not  be  let  down,  you  will  gota  better
 deal.  That  ishow  the  interests  of  the
 two  are  to  be  reconcilcd.  Let  there  be
 no  class  struggle  between  the  peasant
 and  the  land'ess  labour,  Their
 interests  can  be  reconciled  for  building
 up  the  econcmy  of  the  country  and  also
 the  mutual  interests  of  agricultural
 labour  as  well  as  of  the  peasants.

 Sir,  while  concluding,  ।  would  like  to
 Point  out  to  you  three  things.  As
 far  as  |  the  cconomy  of  the
 Couutry  is  concerned,  ४  I  have
 said,  just  as  ‘means  of  transport’  provide
 the  infrastructure  for  the  develepment
 of  the  cconomy,  Jet  us  take  it  for
 granted,  that  agriculture  (and  the  raw
 material  which  they  manufaciure  and
 grow)  will  also  provide  the
 infrastructure  for  development.  One
 more  thing.  You  may  go  through  the
 specch  of  the  Finance  Minisier  when  he
 Pointed  out  certain  things  म  this  House
 last  time  in  the  1983°84  Budgel.  That
 budget  projected  a  deficit  of  the  order
 Rs.  3900.0  crores,  almost  Rs.  4,000
 crores,  In  this  yca.’s  budget  also  the
 deficit  financing  projected  is  Rs.  3800
 crores.  What  did  the  experts  of  the
 Government  and  the  Finance  Minister
 say  ?  Sir,  that  is  very  relevant  and  that
 is  very  complimentary  10  the  peasants.
 The  Finance  Minister  said  ‘Though  the
 deficit  finaneing  is  of  the  order  of  Rs.
 3800.0  crores,I  have  aconfidence  that
 if  the  kisans  inthis  country  give  us  a
 better  crop,  in  that  case,  the  economy
 will  be  able  to  absorb  the  shock  of  this
 deficit  financing’.  Sir,  it  is  ४  great  tribute
 which  he  has  given  to  the  pcasaniry  of
 this  country.  Of  course,  ।  am  not
 confident  whether  deficit  financing  wi!!
 halt  at  Rs.  croresat  the  bidding  or
 direction  of  the  Finsnce  Minister.
 Probably  it  may  go  up  still  further.  But
 he  himself  has  admitted  that  only  if  we
 are  able  to  absorb  the  shock  of  deficit
 financing,  it  wil!  strengthen  the  base
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 of  agriculture  in  this  conuntry.  If  wo
 are  able  to  build  up  better  buffer  stock
 and  if  agricultural  crop  is  betterin  the
 coming  year,  that  itself  will  be  eble  to
 absorb  the  shock  to  the  economy.  That
 itself  shows  haw  the  primacy  of  peasants
 is  accepted  by  all  concerned.

 Sir,  after  along  time  T  have  got  this
 opportunity  to  raise  this  vital  question
 of  remuncrative  prices  for  agricultural
 produce.  I  thank  the  Speaker  for  that,
 He  himself  being  a  farmer,  he  realiscd
 the  significance  of  this  subject,  Sir,  while
 debating  and  discussing  this  problem,
 forgettiig  all  our  party  affiliations  and
 loyalties,  Jet  us  all  rise  like  one  man  in
 this  House  and  sec  that  remuncrative
 price  for  vgricult  Wral  produce  15
 ensured,  4  now  economy  is  built  up  and
 anew  and  prosperous  Imdia  emerges.
 With  these  words I  conclude.  Thank
 you.

 PROF,  N.  G.  RANGA  (Guntur):  Mr.
 Deduly-Speaker,  Sir,  ।  wish  to  congtatu-
 late  mysclf  for  having  come  back  again
 to  this  House  after  the  turmoil of  the
 General  Elecitions  because  1  am  able
 to  hear  the  speech  made  by  my  Hon,
 friend  Prof.  Madu  Dundavate.  I  feel  as
 if द  am  thirsty  ycars  younger  while  hear-
 ing  almost  every  word  of  the  speech  that
 he  has  made.  ।  am  prepured  to  accept  it
 7s  my  own.  I  wish  to  thank  Prof.
 Madhu  Dendavate  and  ।  wish  to
 congratulate  the  Opposition  also  for
 having  come  forword  with  this  proposi-
 tion.  Tam  sure  thal  the  whole  House
 would  be  unarimous  in  agrecing  with
 him,  in  plecing  before  us  his  impase
 sioned  plea  for  a  fair  deal  for  our  agri-
 culturists  including  the  kisans  as  well  as
 “khet  mazdoors’.  Lam  very  glad  indeed
 that  the  opportunity  has  been  given  to
 our  new  Prime  Minister  to  change  the
 very  title  of  the  Agriculture  Prices
 Commission,  that  is,  from  Agriculture
 Prices  Commission  to  ‘Natiozal  Agri«
 culture  Costs  and  Prices  Commission’.
 I  speak  subject  to  correction.  In  that  he
 has  already  anticipzted  Prof.  Dandavate’s
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 [Prof.  N.  G.  Rarga]
 as  well  as  our  demand,  the  ‘kisans*
 demand,  for  remunerative  prices.  Indeed,
 he  has  committed  himself  to  this
 proposition  that  agriculturists  should  be
 paid  temunerative  prices.  Now,  how
 are  these  remuncrotive  prices  to  be
 fixed ?  They  should  be  based  on  agri-
 cultural  costs,  Prof.  Dandavate  already
 spelt  out  various  items,  the  most  im-
 portant  thing  beiny,  of  course,  credit
 and  also  the  land  cost.  That  also  has  got
 to  be  taken  into  consideration  when  all
 these  various  factors  of  production
 including  the  fertilisers  and  other  inputs
 ate  taken  into  consideration  including
 the  whole  family  labour  that  has  contri-
 buted  to  the  production  by  the  farmers
 themselves.  their  wives  and  children
 and  everybody  and  these  farmers  can  be
 assured  of  remuneraticy  prices.  We  are
 all  in  favour  of  parity  between  agri-
 cultural  and  industrial  labour.  I  have
 pleaded  for  it  for  the  last  several
 decades.  Tam  also  in  favour  and  J  am

 ‘gure  my  party  also  would  be  in  favour
 of  paying  as  good  wages  to  our  agris
 cultural  labour  as  are  being  given  to  the
 industrial  labour  who  are  given a  fair
 deal.  Iadecd,  the  International  Labour
 office  for  a  very  long  time  continued  to
 neglect  the  agricultura!  labour.  It  was
 on  the  pressure  that  was  brought  to  bsar
 upon  it  by  mys:zlf,  as  well  as  the  late
 lamented  labour  leaders  in  this  country,
 like  Mr.  1..  Joshi,  that  that  Inter-
 national  Labour  Office  began  to  pay
 some  attentioa  to  agricultural  labour.  It
 was  in  1923  that  we  initiated  the
 ‘Kisan  Movement’  in  this  country.  The
 first  thing  we  did  was  to  organise  agri-
 cultural  labour  confercnecs  and  the  next
 conference  was  of  the  land-owning
 kisans  because  even  at  that  time,  we
 were  Convinced  that  agriculturists,  the
 “khet  mazdoors’  as  well  as  land-awning
 kisans  should  work  hand  in  hand
 Cooperate  with  each  other  and  work  as
 two  equal  partners  in  carrying  on  this
 great  profession,  this  activity,  this
 industry  of  agriculture.  Therefore,  both
 of  them  should  be  treated  as  honourable
 partners  and  agricultural  labour  should
 be  protected  and  paid  properly.  I  have
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 been  pleading  with  the  Government  in
 those  years  when  I  was  in  the  opposi-
 tion,  as  wall  as  during  the  last  fourteen
 years  in  which  I  have  been  cooperating
 with  them  again,  plcading  for  adequate
 representation  on  this  Commission  for
 agricultural  libour.  My  Hon.  friend,  the
 predecessor  of  our  present  Minister  for
 Agriculture,  was  agreeable  to  it.  He
 accepted  it  asa  matter  of  principle.  We
 are  lucky  to  hav:  had  Rao  Sahib  as
 akishan  himsvif,  a  landowning  ।  kisan,
 and  now  his  successor,  Shri  Bula  Singh,
 as  a  leader,  as  a  spokesman  of  the  Jand-
 less  kisans.  These  two  friends  have  come
 tous  fortunately  from  the  samc  State
 and  they  have  been  rupresenting  our
 kisans  and  the  charge  had  been  laid
 upon  them  to  look  after  these  people.
 I  sincerely  hop:  tha:  very  soon  it  wonld
 be  possible  for  my  Hon.  friend  to  get
 the  support  of  the  Cabinct  to  change
 the  constitution,  or  whatever  it  is,  of
 this  Commission  so  that  it  would  be
 possible  for  him  to  have  representatives
 of  agricultural  labour  als.  on  it.

 Tneed  not  go  into  all  other  details
 mentioned  by  my  floa.  friend,  Shri
 Dandavate,  because  I  have  already
 prefaced  my  speech  by  saying  that
 almost  cverything  that  he  has  said
 should  be  consider:d  to  be  as  if  I  have
 myself  made  that  speech.

 There  should  be  parity  between
 industry  and  agriculture,  parity  between
 not  only  the  professional  classes  and
 agticulturc.  The  most  extraordinary
 thing  is  that  professional  classes  have
 come  to  be  the  must  favoured  class  hcre
 in  our  country.  If  there  are  any  kind  of
 vested  interests  at  all,  it  is  the  profess
 sional  classes.  My  friend  was  talking
 about  the  burcaucracy.  The  profesਂ
 sional  classes,  official  and  non-official
 the  private  enterprises  and  the  public
 efiterprises  the  whole  lot  of  them  have
 come  to  be  the  most  powerful  social
 element  in  our  society.  I  want  parity
 between  these  thre:  elements,  the  indus-
 trial  labour  and  industrialists,  the  pros
 fossional  classes  as  well  as  agriculturists.
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 And  agriculturists  should  be  treated  at
 par  with  the  others,  whenever  they  mike
 any  kind  of  comparison  and  try  to’  assess
 their  respective  necds  and  demands.  Once
 that  principle  of  parity  comes’ to  be
 acecpted,  there  would  be  an  answer  to
 the  query,  the  question  that  was  put  to
 me  again  and  agzin  both  during  the
 last  election  as  well  as  aftcr  the  election
 when  I  met  my  kisans  again  All  the
 kisans  were  asking  me:  ‘Why  ७  ‘  that
 the  price  of  cotton  today  is  about  the
 same,  if  not  less  than,  what  it  was  in
 1975.  When  1  fought  for  an  increase  of
 that  price  by  demanding  that  the  Cotton
 Corporation  should  come  to  the  market.
 It  was  the  same  pricc,  what  is  known
 as  the  basic  price,  the  support  price  and
 the  rest  of  it.  While  during  the  last
 eight  years,  all  other  priccs  have  gone
 up,  allowances  have  gone  up,  the  agri-
 euitural  price  was  still  there  the  same.
 This  is  the  real  difficulty.  This  difficulty
 can  be  overcome  if  the  whole  House  ४
 to  accept  and  the  Government  is  to
 implcment  the  new  decision,  or  the  new-
 proposal,  that  agricultural  00515  should
 be  given  first  consideration  in  trying  to
 fix  the  support  price.  The  support  price
 as  well  as  the  remunerative  price,  both
 have  got  to  be  prescribed,  and  at  the
 level  of  support  price  whenever  the
 peasants  arc  not  able  to  find  market  or
 merchants  or  demand,  Government  must
 be  prepared  to  come  forward  and  pure
 chase  it,  offer  meccessery  price  to  the
 farmers,  either  in  one  instalment  or  ina
 number  of  instalments.  All  those  details
 can  be  worked  out,  but  that  has  got  to
 be  done.  If  we  protect  the  farmers  and
 agricultural  workers,  as  my  Hon.  friend
 Shir  Dandavate  said,  we  can  ensure  the
 cortinucd  and  cotinuous  progress  of  our
 sccial  economy  as  well  as  economy  4
 such.  If  peasants  are  neglected,  as  have
 been  neglected  for  a  very  long  time,  how
 can  you  expect  the  Country  to  progress
 at  all  ?  This  is  one  of  the  reasons  why

 ‘the  progress  in  this  country  has  been
 very  slow.  There  has  been  some  progress,
 —thefe  is  no  doubt  whatsoever—after  we
 achieved  freedom,  But  it  is  so  tortuously
 slow.  It  could  have  been  speeded  up  if

 ‘only  the  peasants  have  been  properly
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 looked  after  and  if  only  the  agricultural
 labour  24  well  as  self-employed  labour
 is  properly  looked  aficr.

 The  last  thing  that  I  would  like  to  say
 is  this.  Sir,  Iam  all  in  favour  of  this
 cooperative  supply  of  not  only  inputs,
 but  also  all  the  sercices  of  the  latest
 machinery.  traciors  as  well  as  power
 tillers  and  various  o‘her  smaller  things,
 pump  sets.  Now  in  the  management  of
 these  cooperatives  also,  we  must  see  that
 there  is  no  interference  cither  from
 Goveanment  or  from  any  political
 partics  and  they  shguld  be  free  from  any
 kind  of  mischief,  so  far  as  politics  is
 concerned.  J  want  an  independent  autho-
 rity  like  the  Election  Commission  to
 ensure  that  there  wil!  be  real  democracy
 in  the  management  of  these  cooperatives.
 Otherwise,  the  kisans  would  come  to  be
 exploited  by  the  bosses  of  the  cooper-
 tives  in  the  same  way,  even  may  be
 worse  also  than  is  the  position  today
 under  the  dispensation  of  merchants  and
 all  the  rest  of  them.  Once  we  have  all
 this  organisation,  machinery  and  cquip-
 ment  fcr  farmers  as  well  as  their
 workers,  we  have  got  to  cnsure,  we  have
 got  to  sce  to  it  that  they  are  treated  as
 self-employed  people.  They  should  be
 given  the  necessary  privileges  as  well  as
 opportunties  to  enjoy  their  economic
 freedom  and  social  freedom.  They  should
 not  come  to  be  enslaved  like  some  of
 those  peasants  in  some  of  the  socialist
 countries  under  the  Kolkhoz  and
 Sovkhoz.  Peasant  propzietorship  must  be
 the  base:  it  must  be  the  basic  rock  on
 which  this  peasant  problem  as  well  as
 the  agricultural  problem  has  got  to  be
 solved  in  our  country.

 Sir,  with  these  words,  ।  would  like  to
 associate  myscif  with  Prof.  Dondavate
 andI  would  also  like  to  express  my
 gratitude  to  him,  and  I  congratulate  my-
 self  for  this,  If  I  were  to  consider  myself
 as  the  third  generation,  Dandavate
 belongs  to  the  sccond  generation  ard  it
 was  my  proud  privilege  to  have  had  him
 asone  of  the  listners,  as  one  of  the  com-
 rades  in  one  of  the  Citizenship  Colleges
 that  we  have  had  in  Bombay.  And  there
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 whenever  ।  had  any  opportunity  of  talk-
 ing  about  any  social  economy  in  our
 country  at  all,  I  would  always  be  talking
 on'y  about  kisans  and  their  need  for
 parity  economy.  ।  have  embodied
 all  these  thoughts  «in  my  book
 “Challenge  of  the  Peasantry”.  He  has
 presented  our  kisan’s  case  just  as  well  as
 ।  would  love  to.  But  then,  as  ।  am
 situated  today,  I  may  not  be  able  to  do
 it.  ।  support  him  and  I  hope  the  House
 will  support  the  plea  that  he  has  pre-
 sented  in  such  an  cffective,  eloquent  ard

 dynamic  manner.

 MR.  DEPUTY-SPEAKER  :  We  have
 fixed  two  hours  for  this  discussion  and
 already  45  minutes  are  over,  ।  request
 the  Hon.  members  to  restrict  their  time
 to  five  minutes.  ।  cxp:ct  your  coopera-
 tion.

 SHRI  PRIYA  RANJAN’  DAS
 MUNSHI  (Howrah):  Since  the  time
 allowed  is  only  four  anda  half  or  five
 minutes,  itis  as  well  if  we  lay  our
 scripts  on  the  table  instead  of  giving
 a  specch.

 MR.  DEPUTY-SPEAKER  :  You  con
 do  that.

 SHRI  V.  SOBHANADREESWARA
 RAO  (Vijayawada)  :  Mr.  Deputy-Speaker,
 Sir,  first  of  all  ।  would  like  to  thank  the
 Hon.  Speaker  for  allowing  a  discussion
 regarding  the  necessity  to  fix  remunerative
 prices  for  agricultural  products.  I  would
 also  like  to  express  my  gratitude  for  the
 analytical  speeches  of  our  Hon.  fricnd
 Shri  Madhu  Dandavate  and  our  political
 itahcuShri  Ranga.  Right  from  the  student
 days,  without  seeing  him,  we  used  to
 adore  Prof.  N.G.  Ranga  as  the  kisan
 leader.

 After  his  specch,  certainly I  am  left
 with  only  a  few  points  to  make.  First  of
 all,  I  would  like  to  express  my  concise
 and  concerted  opinion  that  merely  chang-
 ing  the  name  of  the  Agricultural  Prices
 Commission  to  Conmmission  on  Agricyl-
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 tural  Costs  and  Prices  will  not  serve  the
 purpose.  I  think  the  main,  theme,  the
 main  objcctive  should  certainly  change.

 There is  a  Bureau  of  Industrial  Costs
 and  Prices.  It  calculates  the  price  of
 every  industrial  product  and  it  makes  its
 recommendations  to  the  Government  of
 India;  and  the  Government  of  India  will,
 with  all  generosity  and  liberal  view,
 immediatcly  allow  the  industrialists  to
 increase  the  prices  of  their  product
 from  ४  small  pin  to  the  biggest
 machine  or  industrial  goods,  But,
 unfortunatcly,  on  platform,  though  they
 make  elzction  promises,  on  paper  they
 will  say,  @  kisan  should  get  remunera-
 tive  prices,  ।  am  sorry  to  state  that  the
 kisan  is  denicd  remunerative  prices.  It
 was  mentioncd  just  now  by  our  two
 distinguished  members  regarding  the
 Support  price  and  remunerative  price.
 I  submit  the  support  price  should  be  a
 Temunerative  91100,  because  in  the  Indian
 economy  where  the  average  landholding
 is  only  1.5  acres,  it  is  the.  small  farmer,
 it  is  the  marginal  farmer,  who  is  com-
 pelled  to  5011  his  produce  immediately
 after  he  gets  his  crop;  whereas  the
 middle  farmer  or  a  farmer  with  sound
 financial  position,  withholds  his  stock;
 he  will  sell  his  stock  at  a  later  date
 when  he  feels  that  the  price  he  gets  is
 a  good  one,  So,  there  is  every  necessity
 to  fix  the  remunerative  price  mainly  to
 protect  the  interest  of  small  and  marginal
 farmers.  Apart  from  that,  actully,  in
 the  last  two  years,  iron  and  steel  prices
 were  allowed  to  increase  by  30  percent,
 cement  by  25  percent,  non-ferrous
 metals  by  15  percent,  aluminium  by
 Rs.  3000  per  ton  and  paper  by  Rs,  1000
 per  ton.  Whereas  the  prices  a  farmer
 is  getting  are  vory  low.

 In  regard  to  the  composition  of  the
 Agricultural  Prices  Commission,  hitherto
 two  officials  are  there  and  one  represen-
 tative  of  the  farmers  is  there.  Unfortuna-
 tely,  the  yoice  of  the  representative  of
 the  farmers  was  not  given  due  coasidera-
 tion.  For  example,  in  1983-84,  two
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 official  members  thought  that  Rs.  132
 should  be  fixed  as  the  minimum  procure-
 ment  pricefor  paddy,  but  the  represen
 tative  of  the  kisan  recommended  Rs.  152
 per  quintal  on  paddy.

 In  fact,  he  has  rightly  pointed  out  a
 genuine  difficulty  that  is  being  experiene-
 ed  by  the  farmers  of  Andhra  Pradesh,
 Tamil  Nadu,  Karnataka  and  West  Bengal,
 where  the  farmer  and  the  agricultural
 produce  are  subject  to  cyclane  or
 nisturbances  of  weather,  due  to  which
 the  farmers  are  losing  very  heavily  and
 in  the  absence  of  crop  insurance  the  loss
 is  causing  ruination  to  the  farmer.  So,
 he  recommended  Rs.  157  that  is,  Rs.  5
 more  keeping  in  view  the  peculiar
 circumstances  of  the  Southern  States,
 those  adjoining  the  Bay  of  Bengal  or  the
 Statcs  where  they  are  bound  by  the
 Arabian  Sea  and  the  North-Eastern
 Sates,  but  that  recommendation  was
 also  vetoed.  That  was  not  accepted  by
 the  Commission.

 Similarly,  for  coarse  varieties  like
 jawar,  ragi,  and  maize  the  commission
 recommended  Rs.  124  and  the  Member
 representing  the  kisans  suggested  Rs,
 144.  But  that  was  also  not  taken
 into  consideration,

 ।  should  like  to  bring  to  your  kind
 notice  that  injustice  done  to  the  farmer
 is  very  very  great,  and  it  is  because  of
 this  negligence,  and  the  indifferent
 attitade  towards  the  farmers  that  the
 farming  community  in  the  country  is
 paying  a  very  high  price.  Now  they  are
 importing  Rs,  600  crores.  worth  of  edible
 oils  every  year  from  other  countries.
 ।  do  not  know  whether  this
 Government  has  any  vested  interest
 importing  such  huge  quantity  of  edible
 oils  from  adroad.  Some  people  are  think-
 ing  that  there  is  something  behind  the
 curtain  and  the  ruling  party  is  gaining
 something  through  those  transactions.  I
 would  like,  however,  that  such  things
 should  not  tako  place.
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 Similarly,  the  price  of  sugarcane  also
 is  not  remunerative.  I  will  tell  you.
 What  is  the  logic  in  fixing  Rs.  14  as  the
 minimum  price,  statutory  minimum
 price  ?  It  should  be  at  least  fifty  rupees
 more.  From  the  sugarcance  bagasse
 comes,  which  is  sold  at  a  high  price,  and
 from  it  mo‘asses  come,  out  of  which
 alcoho!  is  prepared,  and  from  it  arrack
 is  produced.  From  arrack  hundreds  of
 crores  of  income  comes’ to  the  State
 Governments  in  the  form  of  State  excise,
 But  the  farmers  is  not  getting  the
 benefit.  The  contractors  are  becoming
 karorpatis  the  State  governments  are
 getting  income,  but  th:  farmer  is  not
 benefited

 In  my  State,  the  state  of  affairs  is
 really  sad.  I  am  very  happy  that  in
 Maharashtra  several  co-operative  sugar
 factories  are  running  and  the  farmer  is
 benefited.  In  our  State,  cooperative
 sugar  factories  are  not  functioning
 properly  and  the  Government  has  to  bear
 the  losses  to  8  great  extent.  Even  the
 Government  of  India  is  also  making
 available  huge  amounts  by  was  of  ways
 and  means  advances.  Remunerative  prices
 should  be  given  to  the  sugarcane  growers,

 Some  people  say  that  the  APC  should
 keep  the  consumers’  interests  also  ia
 view,  as  if  the  people  are  living  only  due
 to  those  prices  fixed  by  them  or  as  if  they
 live  only  on  sugar.  An  increase  of  one
 rupee  per  kilogramme  of  sugar  will  not
 be  much.  After  all,  one  has  to  pay  for
 his  clothing,  for  his  daily  needs,  and  on
 other  items  of  consumption  for  bis  daily
 necessities,  and  they  also  are  going  on
 increasing.  So,  I  request  the  Hon.  Minister
 through  you,  to  have  a  change  in  the
 basic  attitude  towards  the  farmers.

 I  would  liketo  bring  to  your  kind
 notice  that  the  farmers  are  having
 apprehensions  about  the  wrong  policies
 of  the  Government.  Dr.  Patel,  who  was
 Governor  of  Reserve  Bank  of  India,  in
 his  lecture  in  1981-82  said  2

 “At  the  back  of  the  minds  of  policy.
 18
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 makers  was  also  the  fear  that  hige

 ‘her  prices  readily  conceded  might
 what  the  appetite  of  the  producers
 and  something  like  a  producers  trade
 unionism  might  develop  and  cause
 distress  to  consumers,  stake
 inflation  and  deny  resourccs  for
 development.”

 This  is  very  unthinkable.  While  the
 Governmett  has  conceded  several
 hundred  crores  of  rupees  worth  of
 incentives  and  royalty  to  several
 tycoons  in  this  country,  it  is  really
 regrettable  that  the  Government  should
 think  in  this  way  in  regard  to  several
 crores  of  kisans  spread  throughout  the
 length  and  breadth  of  the  country.  In
 fact,  as  Prof.  Ranga  has  stated,  Andhra
 Pradesh  farmers  arc  suffering  because
 they  are  not  able  to  sell  their  paddy  at
 the  Government  announced  prices.
 The  FCI  is  not  purchasing  their  paddy.
 While  FCI  has  purchased  several
 Jakh  tonnes  of  paddy  from  Punjab,  it
 has  hardly  purchased  70,000  tonnes  of
 paddy  from  Andhra  Pradesh.  This  is  our
 bitter  experience.  This  is  not  good.
 They  apply  one  cut,  two  cuts,  three  cuts.
 Actually  the  farmers  are  selling  their
 paddy  at  lower  prices  to  the  rice  millers’
 because  there  18  no  other  alternative.
 In  fact,  the  people  think  that  the
 representatives  of  the  FCI  are  hand  in
 glove  with  the  rice  millers.  This  causes
 lot  of  difficulties  to  the  farmers.  I  request
 the  Minister  to  kindly  immcdiately

 check  up  with  the  FCI  and  sce  that  they
 purchase  paddy  from  the  farmers.

 There  is  a  lot  of  gap  between  the
 price  paid  to  the  farmerand  the  price
 recovered  from  the  consumer  on  any
 item.  Unfortunately,  middle-men  are
 exploiting  the  situation.  Near  the  city
 the  farmer  is  selling  vegetables  at  throw
 away  prices  whereas  in  the  market  the
 consumer  gets  it  at  a  heavy  price.
 I  request  the  Government  to  at  least
 form,  on  a  trial  basis,  producer-consu-
 mers  cooprative  societies  in  cities  and
 towns  -  that  the  farmer  can  get  benefit

 farmers.
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 and  the  consumer  can  get  thingsat  -
 lesser  price.  We  can  start  this  experience
 with  vegetables  first.  With  the  experience.
 We  get,  the  practice  can  be  extended  to
 other  crops.

 I  also  request  the  Ministcr  to  see
 that  prices  to  be  paid  to  the  farmer  in  थ
 particular  seasons  should  always  be
 announced  in  the  beginning  tiself.  I
 request  the  Minister  to  announce  such  a
 change  immediately  and  implement  it.

 Sir,  ।  thank  you  for  giving  me'this
 opportunity.

 SHRI  RAJESH  PILOT  (Dausa)  :
 After  listening  to  two  learned  Professors
 there  is  hardly  anything  left  to  talk.  But
 there  is  a  difference  between  yesterday’s
 professors  and  today’s  students  because  of
 generation  gap.

 I  think  the  Government  that  in  this
 Budget  they  have  taken  very  positive
 steps  to  help  the  farmers  in  the  form  of
 crop  insurance  and  also  in  taking  some
 more  measures  which  will  help  the

 But  as  the  Government  is
 actionoriented,  expectations  are  always
 from  someone  who  really  listens  and
 acts.

 80  percent  of  the  population  of  this
 country  lives  in  villages  which  mainly
 depend  on  agriculture.  They  are  cither
 farmers  or  farm  labour  to  help  the
 farmers.  If  we  can  help  this  category  of
 people  and  this  percentage  of  the  citizens,
 the  whole  country  will  be  helped.  So,  it
 is  a  national  cause  for  which  the  House
 is  sitting  here  to  discuss  this  subject.

 The  late  Prime  Minister  La!  Bahadur
 Shastri  always  said  ‘Jai  Kisan’.  Late
 Pandit  Nehru  also  showed  his  feelings  by
 declaring  in  his  will  that  “After  my
 (6810  the  ashes  of  my  body  should  be
 spread  over  the  lands  of  the  farmers”,
 with  these  sentiments,  the  whole
 House  feels  tnat  the  Government
 today  has  to  take  some  actions
 which  hitherto  by  some  reasons  haye
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 not  come  to  the  notice  of  the  Govern-
 ment.

 19.  00  hrs.

 Iwill  quote  a  survey  which  was
 carricd  with  1970-71  as  the  base.  The
 survey  shows  that  in  1979-80,  the  incre
 ment  in  the  agricultural  input
 requirement  was  116  percent  whereas
 the  increment  in  the  agricultural
 production  was  89  percent.  With  these
 figures  in  hand  when  we  know  that
 the  increment  in  the  input  is  more  and
 the  production  is  not  going  with  that
 high  increment,  the  |  Government
 certainly  should  take  note  of  that.  The
 opcrational  cost  which  varied  from
 58.96  percent  to  61.48  percent  in  1971-
 72  to  1973-74  became  60.90  percent
 to  63.19  perecnt  in  early  80's.
 Similarly,  the  fertilizer  cost  became  22
 percent,  cost  of  human  resources  roughly
 16  percent  and  the  mechanmcial  cost
 roughly  13  percent.  Comining  all  these
 production  cost  which  was  Rs,  109  in
 1977-78  taking  Punjab  as  a
 sample  because  Punjab  is  one  State  which
 qroduc  esmaximum  wheat,  it  was  Rs,  115
 in1980-81  and  is  estimated  between  Rs.
 130  and  Rs.  135in  1983-84.  When  the
 support  price  was  Rs.  151.  Whe  the  total
 production  cost  is  Rs,  130  to  Rs.  135,
 giving  a  support  price  of  Rs.  151, I
 think,  is  not  a  very.  roasonble  cost
 for  a  farmer  to  survive  and  to
 continue  helping  the  nation  for
 the  food  cause.  it  is  bad  luck
 of  the  farmer  that  when  the  crop  is
 good,  the  price  goes  dawn  and  sf  the  crop
 is  bad,  the  price  goos  up.  it  is  the  other
 way  rouad,  When  you  work  hard  and
 produce  more  foodgrains,  you  should  be
 given  more  incentives  and  more  price
 for  the  produce  but  it  is  the  other  way
 round  in  the  case  of  a  farmer  when  we
 say  a  8Upport  price......(Jnterruptions).

 PROF.  MADHU  DANDAVATE  :  If
 the  candidate  is  good,  the  vote  goes  down.

 SHRI  RAfESH  PILOT  :  ।  would  not
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 be  knowing  that,  Sir,  beacuse  I  have  very
 little  experience  in  that.

 When  the  cost  of  wheat  at  fair  price
 shops  was  declared  Rs.  172  per  quintal
 and  for  flour  mills  as  Rs.  208,  per
 quinial,  the  farmer  was  given  only  Rs.
 151  per  quintal  whereas  wheat  from
 other  countries  was  purchased  at  Rs,  203
 per  quintal.  You  cannot  give  that  price
 to  your  own  farmer  whe  is  producing
 more  wheat  for  you.  It  certainly  requires
 a  thinking  by  the  Government  as  to  what
 is  the  reason  behind  this,  why  there  is
 a  restriction  on  increasing  the  price  of
 foodgrains  produced  by  our  own  farmers.
 You  announce  a  support  price  today  but
 problem  is  that  the  farmer  is  for  from
 the  media.  Our  efforts  have  not  been  very
 hard  to  keep  the  farmer  well  informed.
 The  farmer  does  not  know  what  is  in
 reserve  for  him  from  the  Government
 agencies.  Therefore,  what  happens  is
 that  the  FCI  gives  a  support  price  of
 Rs  151.0  per  quintal  but  the  man  who  is
 at  the  counter  of  FCI,  has  got  power
 with  him  to  reduce  the  price  to  Rs.  146
 or  Rs,  147  if  he  finds  that  the  quality
 of  the  wheatis  not  up  to  the  mark,  I
 must  tell  the  Hon,  Minister  for  his  infor-
 mation  that  the  marking  done  by  the
 man  at  the  counter  is  sometimes.
 suspicious,  A  middleman  comes  in
 between  and  says,  “This  wheat  is  inferior
 and  you  cannot  be  given  Rs.  151,  you
 can  be  given  only  Rs,  146",  Here  the
 corruption  breeds  in.  I  would  expect  the
 man  at  the  counter  to  tell  the  farmer
 “your  what  is  not  properly  cleaned;  so,
 you  will  get  a  little  less;  but  if  you  clean
 it,  you  will  get  full  price  in  future”.
 After  all,  what  is  meant  by  the  support
 price  ?  It  means  that  whatever  the  farmer
 produces  and  brings  to  the  market,  as
 long  as  it  is  fit  for  use,  should  be  accepted
 at  that  price.  First  of  all,  why  give  the
 disCretion  of  a  margin  to  the  person  who
 sits  at  the  counter?  This  is  adversely
 affecting  the  farmers.  The  middle  man
 goes  to  the  village,  ahead  of  the  FCT
 representatives,  tells  the  farmer  “you  give
 me  one  rupee  per  bag,  I  will  see  to  it
 that  your  entire  lot  is  take  without
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 checking”.  The  farmer  jumps  at  this
 offer  and  he  also  commits  some  irregula-
 rites,  because  he  is  certain  that  he  will
 get  Rs.  150,  instead  of  Rs.  151.  So,  this
 gives  scope  for  corruption  and  the
 sufferer  is  the  farmer.

 Some  measures  like  surprise  check
 would  also  help.  It  should  be  carried
 out,  Last  time  when I  toured  certaia
 parts  of  western  U,P.  I  came  across  this
 practice  and  report:d  it  to  the  then  Agri-
 culture  Minister.  He  did  institute  a  few
 surprise  checks,  which  prodced  some
 good  results.  The  officials  will  be  afraid
 of  the  surprise  check  and  it  will  help  the
 farmers.

 Now  fertilizer  subsidy  is  given  to  the
 farmers.  But  they  are  not  well  informed
 as  to  what  they  are  entitled  to  get.  The
 subsidy  is  distributed  by  officials  at  the
 lower  level  or  rank  That  official
 tells  the  farmer  that  the  subsidy
 on  fertilizer  is  so  much  per  bigha.
 He  does  not  give  the  details  and
 the  poor  farmer  docs  not  know  what  he
 is  entitled  to  get.  In  some  cases,  (८  ७  not
 feally  given;  it  is  given  only  on  paper---
 (Interruptions)  There  are  two  types  of
 subsidy.  One  is  to  issue  fertilizer  at  a
 lower  rate  of  iaterest.  It  is  issued  on
 paper  it  isina  particular  name,  it  is
 deposited  but  really  the  man  in  between
 gets  the  monty.  These  are  the  complaints
 which  we  have  received  in  two  or  threo
 States.  That  is  why  I  have  brought  it  to
 the  notice  of  the  Minister.  It  is  right,
 should  react  on  it.  If  it  is  wrong,  it  is
 oar  goodluck  that  it  is  the  wrong  infor-
 mation.  The  farmer  shou'd  know  what
 is  the  fertilizer  subsidy  and  how  it  is
 given  to  him.

 Most  of  the  farmers  are  not  well
 @ducated.  There  are  cases  where  fertilizer
 is  supplied  after  its  utility  period
 is  over.  Even  though  the  dat  of
 manufacture  and  period  of  axpiry
 are  st  amped  on  the  bags,  the
 farmers  are  not  educated  enough  to
 check  that.  So,  Government  should  take
 measures  to  ensure  that  the  farmers
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 to  enssure  that  the  farmers  really  get  the
 benefit.

 Under  the  Electricity  Act,  all  the
 State  Electricity  Boards  hayc  to  allot  a
 fixed  percentage  of  power  to  the  rural
 areas.  Unfortunately,  no  Electricity
 Board  observes  this  condition.  The
 result  is  that  the  farmers  get  the  last
 priority  io  the  matter  of  supply  of
 electricity.  Further,  whether  electricity
 is  supplied  to  them  for  10  days  or  15
 days,  whatever  may  be  the  quantity  he
 has  actualy  utilized,  he  has  to  pay  a
 flat  rate.  If  you  supply  power  to  the
 farmer  at  the  proper  time  and  in  the
 required  quatity,  it  will  help  him  to
 increase  the  production,  which  will  ulti-
 mately  help  the  country.

 As  Prof.  Dandavate  has  stated,  agri-
 culture  should  be  treated  on  par  with
 industry.  Unless  that  is  done,  the  small
 and  medium  farmers  cannot  come  up  to
 the  level  of  thc  big  farmers  and  agri-
 culture  cannot  develop  in  the  way
 industry  is  developing.

 My  second  suggestion  is  that  the
 Government  must  moritor  the  system
 at  district  level  and  also  have  an  infor-
 mation  centre  at  the  district  level  so
 that  the  monitoring  and  information  is
 side  by  side.  What  the  Governmert  has
 given  to  the  farmers,  they  should
 Monitor  to  see  whether  it  has  reached
 the  blocklevel  or  the  Panchzyat  level;
 and  the  information  centre  should  be
 available  there  itself  so  that  the  farmer
 reaches  thecentre  to  know  what  is
 meant  for  him  and  what  has  reached  for
 him.  Therefore,  only  the  district  level
 monitoring  can  solve  the  problem.  For
 the  last  five  years  we  have  been  raising
 so  many  Call  Attention  Motions,  so
 many  193  discussions  have  taken  place,
 but  we  have  not  been  able  to  achieve
 the  results  which  we  really  thought  of
 achieving.

 Lastly,  I  hope  with  the  Hon.  Minister
 hearing  very  crrefully  to  my  suggestions,
 he  will  pay  attention  to  my  suggestions.
 As  Prof.  Dandavate  has  said  that  some-
 times  people  who  are  not  connected
 with  ferming,  who  do  not  know  what
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 farming  is,  make  the  maximum  use  of
 this  word.  Even  the  politicians  have
 exploited  the  farmers  a  great  deal by
 using  this  word  ‘farming’.  But  it  is  being
 exploited  further  in  cases  Jike  bank
 nominations.  When  you  nominate  a
 director  from  a  farmer  class,  it  is
 ‘nominated’  because  the  farmer  sits  in  the
 panel  and  he  heads  asa  representative
 of  the  farmers.  But  I  am  sorry  to tcll
 sometimes  the  farmer's  nomination  is
 given  to  somebody  who  does  not  cven
 know  what  the  spelling  of  farmer  is,  So,
 these  measures  should  be  taken  into
 account  sympathctically  to  help  this
 neglected  class,  You  have  done  a lot,
 but  more  is  requircd.

 SHRI  UTTAM  RATHOD  (iingoli) :
 Icogratulate  Prof.  Madhu  Dandavate
 for  having  brought  this  motion.

 The  agriculture  prices  for  a  long  time
 have  been  agitation  the  minds  of  our
 farmers.  Unfortunately,  even  the  ruling
 Party  also  that  merely  after  distributing
 lands  to  the  tillers  ers  and  giving  some
 credit  to  the  cooperative  societiés  their
 work  is  finished.  We  have  to  realise  that
 total  economy  of  this  country  depends
 on  agriculture  which  is  served  by  nearly
 70  percent  of  our  people.  But  it  is  the
 great  misfortune  of  our  country  that
 planning  and  administration  have  misere
 ably  failed  to  look  into  the  agriculturists
 problems.

 Prof.  Dandavate  has  rightly  pointed
 out  that  long  ago  agriculture  should  have
 taken  up  as  an  industry.  It  should  have
 been  treated  as  an  industry.  I  remember
 Jong  back  inthe  early  fiftecn  Mr.  Tata
 has  written  an  article,  where  he  had
 suggested  that  if  you  want  to  improve
 agriculture  in  this  country,  you  must
 treat  it  as  an  industry.  At  the  same  time
 1  remember  that  there  was  a  movement
 from  the  hotel  owners  demanding  that
 hoteliering  should  be  treated  as  an
 industry.  We  now  find  that  hotels  are
 being  treated  as  industry,  while  the
 people  who  serve  the  whole  of  this
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 countryare  completely  neglected.

 I  will  now  quote  one  or  two  examples
 to  show  how  they  are  treated.  When  they
 are  given  credit,  that  is  knoWn  as  credit.
 But  is  it  really  credit  ?  The  agriculturist
 gets  a  loan.  He  has  to  pledge  the  whole
 plot  of  land  for  taking  a  loan  to  dig  a
 well  for  his  farm,  while  an  industry  is
 given  credit,  when  it  only  pledges  the
 plot  and  the  muchinery  thereon  which
 is  likely  to  produce  some  material.  Why
 is  this  discrimination,  ।  ask  ?  The  first
 attachment  is  on  the  movable  property
 of  that  poor  chap  and  the  second  all  his
 land  which  he  has  pledged  with  the
 Bank  society  or,  say,  with  the  Govern?
 ment,  that  is  sold  off.  I  do  not  know
 why  this  discrimination  should  be  conti*
 nued.

 Prof.  Ranga,  Prof.  Madhu  Dandavate
 and  later  on  Mr.  Rao  also  have  spoken
 about  remunerative  prices.  ।  wauld  like
 to  add  ore  more  point.  When  you
 think  of  cost  of  production  you  have  not
 only  to  think  of  the  cost  of  the  inputs,
 but  of  the  Jard  ard  the  labour  that  the
 whole  family  puts  into  that  plus  also
 the  risk  factor.  Hardly  20  to  25  per  cent
 of  our  land  is  irrigated,  thiough  major,
 medium  and  minor  tanks  and  also
 undergrourd  water.  Most  of  the
 cultivators  are  dry  cultivators  who  are
 completely  negicetcd.  When I  saw  the
 formation  of  the  APC, ।  found  it  was
 not  represented  by  evena  single  dry
 farmer.  It  was  represented  by  the  only
 one  Tepresentative  who  comes  from  an
 area  which  has  more  irrigation  in  the
 whole  country.  I  feel  sorry  for  it.  When
 we  know  the  very  fact  that  in  this
 country  the  dry  cullivators  are  more
 who  always  iake  the  risk,  they  have
 to  depend on  the  weather  and  rain  and
 they  have  to  face  the  vagaries  of  nature,
 why  don’t  we  take  their  representatives
 on  the  APC  ?  Prof.  Dandavate  pointed
 out  very  well  the  ignorance  of  these
 peopic.  |  remember  that  we  had
 suggested  that  a  qualificd  man,  a
 Master’s  degrcer-holder  in  Agriculture,
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 [Shri  Uttam  Rathod]
 who  had  experience  of  dry  cultivation
 especially  in  the  tribal  areas  should  be
 appointed  as  a  Member  of  APC,  pre-
 ferably  from  South,  Earlier  the  APC
 comprised  only  Members  from  northern
 India.  We  fought  for  it  and  we  saw  that
 an  agro-economist  from  South  was  taken
 on  the  APC.  As  the  professor  rightly
 said,  an  agriculturist  only  knows  the
 difficuities  of  agriculturists  better  than
 an  economist  with  a  degree.  So,  I
 Suggest  that  under  these  circumstanccs
 it  will  be  better  if  the  cultivators  get  the
 credit--  ।  do  not  want  ‘loan’  for  them,
 the  word  ‘loan’  should  be  removed,  it
 has  to  be  ‘credit’--  as  it  is  given  to  the
 industrialists.  How  is  it  that  agriculture
 is  not  treated  as  an  industry ?  Is  it  not
 a  fact  that  the  whole  economy  will  go
 to  dogs  if  the  rabi  or  kharif  crop  has
 failed  ?  It  must  be  a  fact  because  it  was
 on  the  strength  of  this  that  the  Hon.
 Finance  Minister  cou'd  say  that  it  would
 be  possible  for  him  to  face  inflation  to
 the  tune  of  Rs.  3000  crores  and  odd  if
 the  crop  is  better.  Sir,  if  it  is  so,  how
 much  attention  are  we  paying  to  it ?
 Remunerative  prices  must  contian  the
 risk  factor  also.  Secondly,  credit  should
 be  provided  to  thesz  peaple  at  a  low
 rate  of  interest.  Today  credit  is  provided
 by  the  RBI  to  the  apex  banks  and  the
 apex  banks  pass  it  on  to  the  district
 banks  with  their  share  of  2  per  cent  and
 the  district  banks  give  it  to  the  coopera-
 tive  societics  who,  in  turn,  give  it  to
 the  cultivator  adding 3  per  cent
 more,  ।  do  not  know  why
 we  should  have  such  थ  hierarchy.
 We  can  remove  one  or  two  of  it
 and  reduce  the  rate  of  interest  to
 the  farmer.  Recently  the  Maharashtra
 Government  has  decided  to  extend  loan
 at  the  rate  of  6  per  cent  to  cultivator.
 (Interruptions)  Sir,  please  allow  mo  a  little
 more  time.

 MR.  DEPUTY-SPEAKER  :  There  are
 Many  occasion  when  you  can  expiain  all
 these  things.

 SHRI  UTTAM  RATHOD:  I  will  not
 repeat  the  points  made  by  others.

 to  Ensure  Remunerative
 Prices  For  Agricultural

 Produce  to  Farmers

 SHRI  RAM  PYARE  PANIKA
 (Robertsganj)  :  Sir,  one  hour  more
 should  be  given.  This  is  a  very  important
 topic.

 MR.  DEPUTY  SPEAKER :  Even  if
 we  extend  it  by  one  hour,  it  cannot  be
 finished  because  there  are  many  speakers.
 That  is  why  lam  asking.  Let  them  be
 Precise  on  what  they  want  to  express,
 because  there  are  sO  many  occasions
 we  are  going  to  have  on  this  when  we
 con  give  more  thought  to  it.

 SHRI  UTTAM  RATHOD  :  The
 Maharashtra)  Government  wants  to
 extend  the  Joan  to  the  cultivators  at  the
 1810  of  6  per  cent,  and  the  RBI  and  the
 Governmant  shou'd  try  to  help  them.

 Crop  insurance  about  which  the
 Finance  Ministcr  has  recently  said,  docs
 not  include  groundnut  and  cotton.
 Groundnut  and  cotton  in  this  cou  ttry  are
 also  grown  by  dry  farmers.  So,  they
 Should  be  covered  by  crop  insurance.

 Warchousing  facilitiess  hould  be  prov-
 ed  in  the  rural  areas  for  the  benefitid
 of  producers.  Again,  when  the  question
 of  export  comes,  what  you  will  5८6  is
 that  CCI  is  allowed  to  caport  one  lakh
 bales,  One  lakh  bales  are  allowed  to  the
 Marketing  Federation  of  Muharashtra
 and  one  lakh  bales  to  Gujarat  Coopera-
 tive  Society.  When  the  total  purchase  of
 Maharashtra  State  isto  the  tune  of  18
 Jakh  bales  and  the  CCI  is  only  4  lakh
 bales,  ।  do  not  know  why  this  should  be
 80.  This  ratio  should  change.

 (Interruptions)

 Sir,  my  1851  the  request  to  our  Minister
 would  be  for  the  linking  of  raw  produce
 with  the  finished  produce.  That  must  be
 the  principle.  In  case  of  cotton,  last
 time,  the  Ministry  of  Agriculture
 accepted  it  but  the  Ministry  of  Commerce
 did  not  accept  it  saying  that  it  wasa
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 complex  problem  and  that  it  would  not
 be  possible  for  the  Ministry  to  decide  the
 price.  When  we  can  corrcet  any
 irregularity  in  INSAT-IB  from  here,  how
 is  it  that  we  cannot  decide  the  price  of
 cotton  after  linking  the  price  of  raw
 cotton  and  the  price  of  finished  goods  ?

 These  are  somc  of  the  things  which  I
 wanted  to  present  before  you.  I  hope,
 taking  the  corsensus  and  taking  the
 mood  of  the  House  into  account,  the
 Hon.  Agriculture  Minister  will  think  en
 all  these  points  ard  decide  in  favour  of
 the  farmers  and  cultivators.

 MR.  DEPUTY-SPEAKER  :  ।  once
 again  wa  nt  to  rcmind  the  Hon.  Members
 that  we  are  going  to  have  in  8-hour
 discussion  on  the  Demands  for  Grants
 for  the  Ministry  of  Agriculture,  At  that
 time,  you  can  touch  all  the  points  which
 you  like.  Now,  the  only  concern  is  about
 the  price  policy  which  you  are
 interested  to  express.  But  now  Iam
 feelirg  that  most  of  the  Members  are
 speaking  as  if  the  Demands  for  Grants
 for  the  Ministry  of  Agriculture  are  goins
 on.  So,  I  just  want  to  restrict  the  discus-
 sion  only  to  the  price  policy.

 व  4m  giving  only  thres  minutes  to  each
 Member.

 [Translation]
 *SHRI  ZAINAL  ABEDIN  (Jargipur)  :

 Mr.  Deputy-Speaker,  Sir,  the  issue  of
 remunerative  prices  for  agricultural
 produce  should  be  considercd  very
 serious’y  not  only  in  the  interest  of  the
 farmers  but  also  in  the  context  of  the
 economy  of  the  entire  country.  I  will
 expect  the  Hon.  Minister  of  Agriculture
 to  ponder  over  this  issue  with  due
 seriousness.  In  the  words  of  the  first
 Prime  Minister  of  our  country,  Pandit
 Jawaharlal  Nehru,  ‘‘agricniture  is  the
 biggest  private  sector’,  In  any  industry  or
 factory  if  the  owner  feels  that  his  produc-
 tion  is  not  proving  profitable,  he  stops
 production  and  the  factory  is  closed  down.

 ee
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 ।  will  congratulate  our  valiant  farmerst hat
 even  without  getting  a  rsmuncrative  price
 for  their  produce,  they  have  kept  up  their
 production  in  exchange  for  their  blood
 and  sweat.

 Sir,  [feel  that  the  very  policy  and
 method  which  is  followed  in  our  country
 for  fixing  the  price  of  agricultural
 produce,  is  very  .froneous.  This  must
 be  rectified.  The  cost  of  producing  one
 quintal  of  any  crop  cannot  be  the  same
 in  all  areas.  It  will  differ  from  area  to
 area.  The  cost  of  cultivating  one  acre  or
 one  hectare  of  Jand  cennot  be  the  same
 at  all  places,  this  also  differs  from  place
 to  place.  Somewhere  it  is  more  and
 somewhere  it  is  Icss,  I  will  give  an
 example  in  this  respect.

 In  1980-81  in  Bihar,  the  cost  of  culti-
 vating  paddy  on  one  hectare  of  land  was
 Rs.  2089.  But  in  the  same  year,  the  cost
 in  Tamilnadu  was  Rs,  4727.  In  Andhra
 Pradesh,  in  1981-82,  the  cost  of  cultiva-
 tion  of  paddy  on  once  hectare  was  Rs
 3845,  In  Orissa  it  was  Rs.  2077
 whereas  in  Madhya  Pradcsh  it  was
 Rs.  1800.  So  we  see  that  somewhere
 the  cost  is  Rs.  18¢0  and  at  somewhere
 else  for  the  same  (hing  the  cost  is  over
 Rs.  4500.  Therefore  to  fix  the  price  of
 any  agricultural  product  uniformly  on
 an  avetzge  basis,  may be  beneficial  for
 some  areas  but  non-profitable  and  very
 harmful  for  some  other  areas.  Therefore
 at  the  time  of  fixing  the  price  of  any  agri-
 cultural  produce,  it  is  necessary  to  keep
 this  aspect  also  in  view.  And  for  that, I
 feel,  that  it  is  necessary  to  hove  represen-
 tatives  of  various  State  Governments  and
 of  various  ‘Kisan  Samajs’  or  farmers
 organisatiors  in  the  Agricultural  Prices
 Commission.  They  must  also  be  associs-
 ted  in  the  process  of  fixing  the  prices  of
 various  egricultural  commcedities.  I  hope
 the  Hon.  Minister  will  duly  consider  this.
 Sir,  the  support  price  or  the  remunera-
 tive  price  that  is  annourecd  by  the
 Government  from  time  to  time  is  not
 even  acceptable  to  the  farmers  in  most

 *The  speech  was  originaly  delivered  in  Bengali.
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 [Shri  Zaizal  abedin]
 cases,  far  from  being  remunerative  or
 profitable  The  price  that  is  given  to
 them  as  support  pricz,  fails  to  support
 them.  Sir,  if  the  price  of  agriculture
 produce  does  not  increase  in  proportion
 to  the  rise  in  cost  of  ths  farmers  inputs,
 then  the  farmers  will  lose  their  produc-
 tion  capacity.  I  cntirely  agree  with  Shri
 Rajesh  Pilot.  Who  said  that  in  our
 country  itis  very  unfortunate  that  the
 prices  of  agricultural  commodities  fall
 with  a  rise  in  production  and  the  price
 rises  when  there  is  a  shortfall  in
 production.

 In  this  House,  we  had  demanded  many
 times  that  the  price  of  jute  may  be  fixed
 at  Rs.  300/-  a  quintal.  But  that  demand
 wis  not  conceded.  Last  year  we  saw  that
 due  to  a  poor  jute  crop  anda  huge
 Shortfall  in  production,  the  price  of  jute
 went  up  to  Rs.  900/-  or  even  Rs.  1000/-
 a  quintal.  Sir,  a  few  days  back  the  issue
 of  potato  prices  was  raised  in  this  House
 during  Question  hour.  Government
 annouced  the  price  of  potato  at  Rs.  50/-.
 Far  from  being  remunerative,  this  cannot
 be  even  ०  support  price.  But  it  is  a
 matter  of  regret  that  in  some  States  the
 farmers  are  unable  to  get  even  that  price
 for  their  potato  crop.  They  are  com-
 pelled  to  sell  their  crop  at  Rs.  30/-  or
 32/-.  The  Government  should  at  least
 ensure  that  whatever  support  price  or
 remunerative  price  is  announced  by  them,
 may  be  actually  availble  to  the  small
 farmers,  the  marginal  farmers,  the
 bargadars,  sharecroppers  etc.  It  is  indeed
 ashame  that  even  after  37  years  of
 independence  most  of  our  poor  farmers
 continue  to  be  in  the  clutches  and  at  the
 mercy  of  the  speculators,  the  middle-
 men,  ard  the  traders  and  the
 industrialists.  The  farmers  will  not  get
 &  remunerative  price  for  jute  but
 he  has  to  purchese  jute  goods
 ata  high  price.  Farmers  won't  get
 remunerative  price  for  their
 sugarcane  but  they  will  have  to  buy
 sugar  at  a  high  price.  Farmers  dor’t  get
 the  right  price  for  cotton  but  he  has  to
 buy  cloth  at  a  high  price.  Tho  indus-
 trialistsare  raising  the  prices  of  their  pro
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 ducts  everyday  but  the  farmers  who
 supply  the  raw  materials,  do  not  gcta
 remunerative  price  for  their  product.
 Therefore,  just  announcing  a  price  is  not
 enough,  it  must  be  ensured  that  the
 farmers  actually  get  even  that  price.  We
 have  seen  that  when  a  support  price  is
 announced,  the  Government  agencies
 who  are  supposed  to  buy  the  crop  at
 that  price  from  the  farmers,  just  dis-
 appear  from  the  market.  As  a  result,  the
 poor  small  and  marginal  farmers,  the
 sharecroppers,  the  bargadars  etc.  are
 compelicd  to  sell  their  produce  to  the
 middlemen,  at  a  far  lower  price.  Now
 these  very  farmers,  when  they  go  to  bay
 finished  goods  as  consumers  they  have  to
 pay a  very  high  price.  If  this  situation
 does  not  change  then.  how  can  the
 farmers  continue  with  their  process  of
 production  ?  This  is  the  big  Question
 today.  Sir,  unless  the  farmer  gets  a
 remunerative  price,  he  will  not  be  able
 to  buy  the  industrial  goods  which  he
 requires  in  his  everyday  life.  In  this  situa-
 tion  there  is  a  possibility  of  the  entire
 economy  of  our  country  collapsing  some
 day.

 Sir,  in  the  end  ।  will  again  request  the
 Hon.  Minister  to  find  out  how  the
 farmers  can  be  given  a  profitable  and
 remunerative  price  and  not  merely
 support  price  for  the  crops  produced
 with  their  blood  and  sweat.

 [English]
 SHRI  CHINTAMANI  JENA

 (Balasore)  :  Mr.  Deputy-Speaker,  Sir,
 I  congrstulate  my  Hon.  friend,  Prof.
 Madhu  Dandavate,  on  raising  such  an
 important  discussion  in  the  House.  I  also
 convey  my  gratitude  Jo  the  Hon,
 Speaker  who  has  permitted  the  House  to
 discuss  this  important  issue.

 With  a  continuous  increase  ia  popula-
 tion  and  improvement  in  the  Purchasing
 power  of  the  peoplc,  the  demand  for
 agricultural  commodities  is  continuing  to
 increase.  The  demaud  for  foodgrains  by
 the  turn  of  the  gentury  would  be  200
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 millon  tonnes  as  per  the  National
 Commission  on  Agriculture.  Also,  the
 Irrigation  Commission  has  calculated
 that  by  2000  AD  the  country  will  need
 200  million  tonnes  of  foodgrains.

 The  self-sufficiency  of  foodgains  which
 we  claim  is  only  short-lived.  Drought
 and  adverse  weather  conditions  force  us
 to  go  to  the  foreign  market  to  import
 wheat.

 Io  these  ciroumstances,  sufficient  stress
 has  to  be  laid  on  ensuring  remunerative
 prices  for  agricultural  commodities  by
 which  the  farmers  may  be  interested  in
 producing  more,  foodgrains  and  agri-
 cultural  products,  But  what  we  find  is
 that  the  majority  of  our  farmers  are
 small  and  marginal  farmers.  75%  of  our
 farmers  own  less  than  2  hectares  of  land
 of  their  ow.  which  is  another  important
 factor  why  we  should  ensure  remunera-
 tive  prices  for  agricultural  produce.  It  is
 the  farmers  alone  who  can  help  in
 incereasing  production.  The  basis  of
 fixation  of  such  prices  is  the  Agricultural
 Prices  Commission  on  which  the
 Government  fully  depends.  APC  fixes  the

 prices,  a8  We  are  told,  on  the  basis  of
 the  cost  of  agricultural  operation  and
 inputs  etc.  but  it  is  unfortunate  that  the
 report  of  the  Agricultural  Prices
 Commission  is  not  made  public.  We  do
 not  knaw  on  what  basis  the  fixation  of
 such  prices  is  done  by  the  Agricultural
 Prices  Commission.  I  do  not  koow
 whether  the  Agricultural  Prices  Com-
 mission  takes  the  above  factors  into
 account  while  fixing  the  prices.

 The  services  to  be  reformed  by  the
 farmer  are  like  those  to  be  performed  by
 the  manager  ofa  firm.  Just  like  the
 manager  of  a  firm,  the  farmer  has  also
 to  arrangement  for  the  ‘supply  of  all
 inputs,  credit  from  banks  and  coopera-
 tive  societies,  meet  the  revenue  officers
 for  various  purposes  and  perform  such
 other  essential  services,  Agricultural
 operations  are  subject  to  Adverse  condi-

 tions  like  disease,  epidemics  etc.  The
 gost  of  transport  from  the  production
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 point  to  the  market  is  also  involved.
 ।  donot  know  whethor  these  factors
 are  taken  into  account  by  the  Agricul-
 tural  Prices  Commission  while  fixing  the
 prices.  These  factors  should  be  taken
 into  account  by  the  APC.

 While  fixing  the  support  or  remunera-
 tive  prices,  the  APC  is  not  taking  into
 account  the  dry  land  farming  because  we
 could  not  provide  irrigation  facilities  to
 at  least  50%  of  our  agricultural  and
 cultivable  land  in  our  country.  Most  of
 tho  farmers  are  producing  their  agri-
 cultural  produces  from  dry  land.  It  costs
 more  then  that  of  the  irrigated  land.
 There  are  many  States  in  the  North
 Eastern  region  and  also  in  the  Eastern
 region  like  Orissa,  Madhya  Pradesh,  Bilar
 and  West  Bengal  also  where  irrigation
 facilities  were  not  provided  even  to  25%
 of  the  cultivable  land.  So,  we  should  give
 priority  to  provision  of  irrigation
 facilities  to  these  States  while  considering
 about  agricultural  produce.

 I  would  like  to  congratulate  and
 express  my  gratitude  to  our  departed  and
 beloved  leader  Shrimati  Indira  Gandhi
 who  in  her  new  20-Point  Programme
 had  stressed  on  the  aspect  of  irrigat  on
 facilities  which  has  been  included  as  ihe
 first  point.  The  Eonomie  Advisory  Cotm-
 mittee  has  mentioned  that  the  produc-
 tion  of  rice  has  stagnated  jn  the  Eastern
 and  North  Eastern  States  due  to  the
 poverty  and  lack  of  proper  education  of
 farmers.

 The  cultivators  in  those  States  caanot
 use  modern  technology  and  improved
 agricultural  practices  and,  therefore,
 they  cannot  use  the  high-yielding
 varieties  of  seeds,  This  shows  that  in
 these  States  the  farmers  should  be  given
 support  for  producing  more  agricultura}
 products.

 As  Prof.  Dandavate  has  very  cofrectly
 said,  there  should  be  parity  in  terms  of
 trade  botwoen  agricultural  produce  and
 manufactured  products,  in  the  absence
 of  which  agriculture  in  our  couatry  is
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 [Shri  Chintamani  Jana]
 losing to  the  industry  hundreds  of  crores
 of  rupees  every  year.

 From  expericace  we  have  noticed  that
 the  support  prices  fixed  are  not
 acceptable  to  the  farmers  For  example,
 in  the  case  of  sugarcane  last  year,  some
 States  Governments  had  to  come  forward
 to  give  remunerative  prices  to  farmers.

 I  should  convey  my  gratitude  to  our
 beloved  and  dymanic  leader  Shri  Rajiv
 Gandhi  for  fringing  Crop  Insurance
 Scheme  in  the  Budget  of  1985-86.  As
 mentioned  in  our  election  manifesto,  the
 Finance  Minister  has  introduced  crop
 insurance  scheme.  But  unfortunately  this
 will  cover  only  wheat,  paddy.  oilseeds
 and  pulses  and  will  not  cover  other
 crops  like  betel  leaves,  groundnut,
 cotton,  etc.  The  Hon.  Minister  of  Agri-
 culture  may  kindly  consider  extending
 the  facility  to  the  other  crops  as
 Well...ose

 MR.  DEPUTY-SPEAKER  :  Please
 sit  down.  You  can  speak  at  the  time  of
 discussion  on  Agriculture  Demands  for
 Grants.

 SHRI  CHINTAMANI  JENA  :  ।  want
 to  congratulate  our  Finance  Minister  for
 having  given  subsidy  to  farmers  in  the
 matter  of  purchase  of  fertilisers..,...

 MR,  DEPUTY-SPEAKER  ;  Please  sit
 down.  You  can  write  to  the  Agriculture
 Minister,  and  he  will  look  into  those
 things.  Tam  calling  the  naxt  speaker.
 Shri  Selvendran,

 SHRI  CHINTAMANI  JENA:  One
 point,  Sir.  We  notice  that  the  purchas-
 ing  agencies  are  not  coming  forward  to
 purchase  the  agricultural  produce  in  time
 because  of  which  farmers  are  compelled
 to  have  distress  sale  of  their  agricuitural
 produce.  The  purchasing  agencies  should
 be  asked’  to  bein  the  market  before
 harvesting  starts,

 to  Ensure  Remunerattve
 Price  For  Agricultural

 Produce..to  Farmers

 (Translation)

 *SHRI  P.  SELVENDRAN
 (Periakulam)  :  Hon.  Mr,  Deputy-
 Speaker,  Sir,  in  order  to  focus  the  atten-
 tion  of  the  House  that  remunerative
 prices  should  be  given  to  the  agricul-
 turists,  my  esteemed  friend  Prof.  Madhu
 Dandavate  has  brought  forward  this
 Resolution  and  Iam_  glad  participate  in
 this  important  debate  and  express  my
 views.  Shri  Madhu  Dandavate  has  given
 many  worthwhile  suggestions  and  I  am
 sure  that  the  Hon.  Minister  would
 examine  them  for  effective  implementa-
 tion.

 Sir,  there  can  be  two  opinion  on
 the  floor  of  this  House  for  ensuring
 remunerative  prices  to  the  farmers.
 Agriculture  is  not  a  profession,  but
 livelihood  for  a  majority  of  our  country’s
 population.  If  a  business  man_  incurs
 losses  in  his  business,  he  closes  the  shop
 and  takes  to  some  other  business.  But  an
 agriculturist  sticks  to  agriculture  inspite
 of  Josses  due  to  drought,  due  to  cyclone,
 due  to  floods  or  due  to  any  other
 natural  cause.  That  is  because  agricul-
 ture  is  a  way  of  life  for  him.  He  does  not
 mind  having  been  born  in  debt,  living  in
 debt  and  dying  in  debt.  He  will  not  for-
 sake  agriculture.  In  this  background,  it
 becomes  the  bounden  buty  of  the
 Government  to  ensure  remunerative
 prices  for  agriculturists.

 The  Agricultural  Prices  Commission
 makes  recommendations  to  the  Govern
 ment  in  this  regard.  Many  times  the
 recommendations  are  implemented  in  to
 by  the  Government.  Some  time  slight
 modifications  are  made  in  the  recom-
 mendations  of  APC.

 I  would  only  say  that  there  cannot  be
 one  price  for  the  produce  of  wet  land
 and  for  the  produce  of  dry  land.  The
 APC  should  consider  this  issue  in  depth
 and  take  recommendations  suitably.

 “The  Speech  was  originally  delivered  in  Tamil.
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 In  1984-85  the  statutory  minimum
 price  for  sugarcane  was  fixed  at  Rs,  14/-
 per  quintal.  This  was  based  on  8.5%
 recovery.  Sir,  the  recovery  from
 sugarcane  is  dependent  upon  the  fertilily
 of  the  soi]  and  uponthe  sugarcane.
 It  is  not  depended  upon  the  toil  of  the
 tiller.  Hence  it  must  be  ensured  that  the
 remunerative  price  for,  sugarcane  must
 be  higher  than  what  it  is  now.  As  pointed
 out  by  the  Member  from  Telugu  Desam
 Party,  even  bagasse  gets  better  price  than
 that  of  sugarcane.

 Sir,  the  Food  Corporation  of  India  is
 doing  signal  service  to  the  agriculturists
 in  the  country.  The  Corporation  buys
 substantial  quantities  of  foodgr  ains  from
 the  farmers  and  keeps  them  in  stock.
 Unfortunately,  the  FCI  is  not  buying
 directly  from  the  farmers.  The  foodgrains
 are  procured  through  middlemen.
 The  middlemen  do  not  hesitate
 to  exploit  ther  ignorance  of  the
 farmers.  He  gets  lesser  price  cven  for
 good  quality  grains  by  giving  an  impres-
 sion  to  the  farmers  that  the  foodgrains
 are  of  inferior  quality.  Even  in  weighing
 the  farmers  are  cheated  by  these
 middlemen.  It  is  really  unfortunate  that
 the  agriculturists,  who  feed  the  nation,
 are  treated  shabbily  by  the  officials  of
 FCI,  by  the  middlemen  and  traders  and
 even  by  other  sections  of  our  society.
 The  ignorance  of  farmers  has  becom:  a
 handy  tool  for  others  to  treat  them  with
 contempt.  This  is  wrong.  The  farmers.
 must  be  treated  with  dignity.  The  Hon.
 Minister  of  Agriculture  should  ensure
 that  the  FCI  buys  directly  foodgrains
 from  the  farmers;  the  middlemen  should
 be  done  away  with.  Then  only’  the
 farmers  can  get  remunerative  prices.

 My  constituency  Periakulam  is  knowa
 for  the  production  of  cardamom,  which
 earns  foreign  exchange  for  the  Govern-
 ment.  In  the  whole  world,  only  three
 countries  including  India  produce
 cardamom  Since  the  Indian  cardamom
 is  of  the  highest  quality,  it  has  great
 market  in  middle-cast  courtries.  Inspite
 of  this  the  cardamom  cultivators  are  not
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 getting  remunerative  prices.  The
 Cardamom  Board  seems  to  be  an  exercise
 in  futility,  since  it  has  not  been  able  to
 get  remunerative  prices  for  cardamom
 critivators,  The  Minister  of  Agriculture
 should  look  into  this  problem  also  and
 do  the  needful.

 In  my  constitueney  Periakulam,  Theni
 is  the  biggest  marketing  centre  for
 cotton.  M.C.  5  cotton  and  L.R.A,  cotton
 are  brought  to  the  Theni  market,  which
 mmets  twice  in  a  week-—-Thursday  and
 Suadly.  The  cotton  has  to  be  sold
 when  it  is  wet.  To  the  two-day  markets
 oa  Thursday  and  Sunday,  some  40,000
 quintals  reach  Theni.  The  officials  of
 Cotton  Corporation  of  India,  who  come
 to  Theni  on  these  days,  buy  only  3000
 to  4000  quintals  of  cotton.  The  CCI
 docs  not  buy  cotton  directly  from  the
 cultivators.  The  CCI  officials  buy  cotton
 through  middlemen  and  commission
 agents.  The  officials  who  come  to  these
 markets  arc  ignorant  about  cotton  and
 its  quality.  Naturally  they  depend  upon
 middlemen  and  commission  agents.  These
 commission  agents  are  a  heartless  lot
 and  they  cheat  the  cultivators  of  cotton
 in  open  day  light.  It  must  be  ensured
 that  cotton  is  purchased  directly  by  the
 CCI  from  the  cultivators.  The  Hon.
 Minister  of  Agriculture  must  exert  his
 good  offices  in  this  also  and  ensure
 remunerative  price  for  cotton  growers,

 With  these  words  I  conclude  my
 speech,

 [English]
 SHRI  D.B.  PATIL  (Kolaba)  :  ।  am

 very  thankful  to  you  for  giving  me  time.

 While  discussing  a  vital  issue  in  this
 august  House  and  as  time  is  very
 scarce...(Interruptions)

 MR.  DEPUTY-SPEAKER  :  You  want
 a  reply  from  the  Minister.  do  you  not  7
 ।  wantto  give  more  time  to  the

 Minister.
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 SHRI  0.9.  PATIL  :  As  the  time  is
 short,  ।  have  to  skip  may  points,  but  I
 will  deal  with  the  important  points.  So
 far  as  the  ponit  of  remunerative  price  is
 corcerned,  Prof.  Dandavate  has  6  labora-
 ted  very  ably.  Sol  will  not  go  into
 detail  ard  repeat  those  points  again.
 The  first  and  most  important  point  is:
 what  will  be  the  cost  of  prduction ?
 Again  here  I  would  like  to  mention
 another  point.  While  determining  the
 rcmunerative  price  ard  that  is  the
 standdrd  of  living  of  the  farmers  and  the
 agricultural  labour.  while  fiixing  the
 remunerative  price,  aro  we  gaing  to  take
 into  Consideration  what  standard  of  living
 we  are  giving  to  the  »gricultural  labour
 as  well  as  to  the  farmer—will  it  be  the
 siandard  of  living  of  a  beggar  in  the
 street  or  of  a  class  IV  service  or  of a
 c’ass  IIT  service  ?

 The  standrad  of  living  which  we  are
 going  to  give  the  agriculturists  has  to  be
 taken  into  consideration  while  determin-
 ing  the  remunerative  prices,  It  is  very
 necessary  to  give  the  proper  price  to  the
 agriculturist.  At  present  the  poor
 farmers  has  to  sel!  their  produce  under
 distress  even  when  they  know  thal  if
 they  wait  for  few  adays  they  will  get,
 better  price  for  their  produce  The  rich
 farmers  who  have  the  holding  capacity
 are  able  to  get  more  pric:s.  If  monopoly
 purchase  are  made  by  the  Government
 then  this  contradiction  will  not  be  there.

 Some  people  argue  that  if  farmers  are
 given  higher  price  then  the  cousumors
 will  have  to  pay  more  price.  It  is  not
 correct.  If  the  middleman  is  avoided
 thon  it  can  be  guranteed  that  the  produ-
 cers  can  got  reasonable  price
 and  the  consumers  will  also  get
 the  things  at  a  lesser  price.  So
 Government  should  think  of  taking  over
 of  purchase  of  agricultural  commodities.

 I  would  like  to  draw  the  attention  of
 the  Hon,  Minister  to  anothet  important

 ‘point.  The  National  Commission  on
 Agriculture  i  its  final  report  In  1976
 has  recommended  that  the  overall
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 relation  between  input  and  output  within
 agriculture  should  be  such  as  to
 stimulate  growth  in  rural  areas  and
 further  recommendcd  that  index  number
 of  parity  between  prices  received  and
 prices  paid  to  the  farmers  both  for
 domestic  and  for  farm  expenses  should  be
 constructed  so  that  a  watch  can  be  kept
 on  the  behaviour  of  parity  and  correc-
 tive  measures  taken  wherever  parity  gets
 unduly  disturbed  to  the  disadvantage  of
 the  farmer.  The  Commission  has  sugges-
 ted  that  parity  should  be  maintained
 and  if  it  is  not  maintained  then  the  agri-
 culturist  bas  to  lose,

 Today  the  Hon.  Minister  has  declared
 the  support  price  of  wheat  at  Rs.  157
 per  quintal.  In  1982.0  the  Haryana
 government  had  requested  the  Central
 Government  to  fix  the  price  on  the  basis
 of  price  index.  According  to  the  Haryana
 Government  at  that  time  in  1982.0  the
 Cost  of  production  per  puintal  of  wheat
 was  Rs.  186.3  and  on  that  basis  they
 asked  for  a  price  of  Rs.  170.0  per  quintal
 whercas  it  was  fixed  at  Rs.  150.  Now,
 taking  all  these  factors  into  consideration
 the  prices  which  have  been  declared
 today  are  much  less  and  the  principle  of
 parity  between  the  agricultural  prices
 and  what  he  has to  pay  for  his  main-
 tenance  is  not  there  So,  thi  pertinent
 question. I  wantto  ask  the  Hon,
 Minister  is  whether  the  government  is
 prepared  to  accept  agriculture  as  an
 industry.  If  the  Government  accepts
 agriculture  asan  industry  then I  think
 we  will  be  going  on  the  right  path.  Iam
 sure  the  Hon.  Minister  will  answer  to
 this  pertinent  question.

 [Tronstlation]
 SHRI  HARISH  RAWAT  (Almora)  :  ।

 would  like  to  submit  that  the  Hon.
 Minister  should  keep  the  interests
 of  the  consumers  also  in  view  while
 replying.

 SHRI  GIRDHARI  LAL  VYAS
 (Bhilwara)  :  है  would  like  the  Hon.
 Minister  to  clarify  in  his  reply  the
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 position  of  smal)  farmers  and  marginal
 fatmers  while  defining  farmer.

 [English]
 THE  MINISTER  OF  AGRICULTURE

 AND  RURAL  DEVELOPMENT  (SHRI
 BUTA  SINGH):  Mr.  Deputy-Speaker,
 Sir,  1०  indeed  grateful  to  all  the
 Hon.  Members  who  have  participatcd
 in  the  very  important  discussion  this
 afternoon  connected  withthe  welfa
 fre  of  the  farming  community  of  our
 country.

 Sir,  as  has  been  rightly  pointed  out
 by  prof.  Madhu  Danidavate  ji,  the  kisan
 ate  the  backbone  of  our  national
 econumy.  I  would  go  a  step  further  and
 Say  that  they  are  the  very  life-line  of
 our  natioial  economy.  This  was  very
 appropriately  put  by  the  Hon.  Finance
 Minister  when  he  started  his  Budgct
 speech.  This  House  will  kindly  recall
 that  the  Finance  Minister  startcd  his
 Budget  speech  by  paying  his
 tributes  to  the  kisans  and  the  farmers
 of  our  country  by  saying  that  Rural
 Develypment  and  Agriculture  ।  will
 Continue  to  be  at  the  centre  of  the
 scheme  of  things  in  planning  by  the
 Government  of  India.  That  shows  how
 much  importance  the  Government
 attaches  to  the  welfare  of  the  peasants
 and  farmers  in  this  country.

 Sir,  I  will  touch  upon  scme  of  the
 Suggestions  made  by  Hon  Members  with
 regard  to  the  pricing  policy  of  agri-
 cultura!  produce  in  our  country.  Some
 of  the  Hon.  Members  have  made  some
 general  observations. J  will  deal  with
 them  at  the  time  of  discussion  of  my
 Ministry’s  Demands.

 As  Hon.  Members  ure  well  aware,  the
 main  objectives  of  the  Government's
 price  policy  for  agricultural  produce  are
 aimed  at  ensuring  remuncrative  prices
 to  the  growers  for  their  produce  with
 a  view  to  encouraging  them  for
 higher  investment  and  adoption  of
 improved  technology  for  raising

 which  the  Agricultural  Prices
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 productivity  of  their  resources,  increas-
 ing  production  and  at  the  same  tims
 safeguarding  the  interests  of  the
 consumers  by  making  available  snpplies
 at  reasonable  prices.  Towards  this  end,
 Government  annouces  each  season
 procurement  and  suppert  prices  for
 major  agricultural  commedities  ard
 Organises  purchase  opperations  through
 public  agencies  such  as  Food  Corpora-
 tion  of  India,  Jute  Corporation  of  India,
 Cotton  Cerporation  of  India,  National
 Agricultural  Cooperative  Marketing
 Federation  and  Tobacco  Board,  besides
 other  agencies  designated  by  the  State
 Governments.

 Now,  Sir,  a  pertinent  question  has
 been  asked  by  almost  all  the  Hon.
 Members  who  nave  purticipated  in  this
 Debate.

 Aswe  expected  from  Prof.  Mzdhu
 Dandavate,  he  has  given  ncw  dimensions
 to  the  debate  tcday  by  highlighting
 some  of  the  very,  very  important  cspects

 Ccm-
 missoin  must  take  into  consideration
 before  deciding  the  support  price  for
 agricultural  commodities.  This  was
 highlighted  by  Prof.  Ranga  ji,  our
 veteran  freedom  fighter,  who  has
 championed  the  cause  of  the  kisans  all
 his  life.

 Sir,  the  Government  dccides  on  the
 support  price  for  various  agricultural
 commodities,  taking  into  account  the
 recommerdations  of  the  Commission
 for  Agricultural  Cost  and  Prices,  the
 views  of  the  State  Governments  and
 Central  Ministries  as  wel)  as  such  other
 relevant  factors  which,  in  the  opinion  of
 the  Government,  are  important  for
 fixation  of  support  prices.  All  these  are
 taken  into  account.

 Some  of  the  Hon.  Members  wanted  to
 know  as  to  that  are  the  various  elements
 that  the  Commission  for  Agricultural
 Costs  and  Prices  should  take  into
 consideration  while  arriving  at  a
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 reasonable  price  to  be  declared  as  a
 support  price.  For  this  purpose  the
 Commission  is  supplied  with  estimates
 of  cost  of  cultivation  and  production
 generated  through  the  Comprehensive
 Scheme  for  studying  the  cost  of
 cultivation  being  implemented  by  the
 Agricultural  Uaiversities  and  Research
 Institutes  in  various  States,  As  of  now,
 a  total  of  9,000  holdings  are  studied
 every  year,  Prof.  Dandavate  ji,  these
 costs  are  not  arrived  at  only  while  sitting
 in  the  Krishi  Bhawan.  We  Make  spot
 study  and  case  study  of  each  crop
 and  not  only  in  one  State  as  suggested  by
 some  of  the  Hon.  Members,  but  we  take
 into  account  the  variation  in  each  State
 under  different  circumstances,  under
 most  favourable  circumstances,  under
 unfavourable  circumstances,  in  rainfed
 areas,  in  dry  lands,  etc  All  these  things
 are  done  eveiry  year.  About  9,000
 holdings  are  studicd  every  year  through
 the  Universities.  The  universities  are  wor-
 king  in  close  cooperation  with  the  Agri-
 cultural  Departments  in  various  States
 and  the  Extension  Services  are  also
 available  with  them.  Th2  experts  from
 the  Commission  go  to  the  various
 areas  to  study  pereacre/hectare  input
 used.

 Now,  the  Commission  also  takes  into
 consideration  the  changes  inthe  input
 costs  since  the  complction  of  the  study
 and  provides  for  such  changes  before
 formulating  its  price  recommendations.
 The  Commission  has  developed  the
 practice  of  consultations  with  the
 State  Governments  and  various  other
 public  institutions  and  concerned
 interests  including  farmers,  trade  and
 industry  before  finalising  its  recommen-
 dations.  At  present  the  Commission  for
 Agricultural  Costs.  and  Prices
 recommends  to  the  Government
 support  prices  for  20  major  agricultural
 commodities.  The  Commission  however
 recommends  about  12  major  agricultural
 commodities  for  fixing  the  support
 prices.  One  Hon.  Member  has  said  that
 we  are  fixing  support  prices  for  only  one
 ot  two  commodities  and  most  of  the
 other  commodities  have  been  left  out.
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 For  the  information  of  the  Hon.
 Members,  I  may  mention  the  20  major
 agricultural  commodities.  They  are ;
 Paddy,  wheat,  jowar,  bajra,  maize,  ragi,
 barley,  gram,  arhar,  moong,  urad,
 Sugarcane,  cotton,  jute,  tobacco,
 groundnut,  sunflower,  soyabean,  rapesecd
 and  mustard.

 Now,  what  are  the  considerations  that
 the  commission  takes  into  account  before
 making  the  cost  price  as  reasonable
 remunerative  cost  ?  The  Commission
 takes  into  account  not  only  a  compre-
 hensive  over-view  of  the  entire  structure
 of  the  cconomy  ofa  particular  coms
 modity  but  also  a  number  of  important.
 factors  as  indicated  hereunder  :

 ।  Cost  of  Production

 Changes  in  input  prices

 Input}  output  price  parity

 Trends  in  market  prices

 np

 ।.

 nN

 Demand  and  supply

 Inter-crop  price  parity

 Effect  on  industrial  cost  structure

 क  Effect  on  general  price  level

 १.

 ८.

 NN

 Effect  on  cost  of  living

 न्  श  International  market
 situation

 price

 11.  Parity  between  prices  paid  and
 prices  received.

 These  are  the  various  factors  taken
 into  account.  ।  am  sure  the  Hon.
 Members,  Prof.  Madhu  Dandavate  and
 Prof.  N.G.  Ranga  will  agree  with  me
 that  these  are  the  various  constituents
 which  any  reasonable  body  more  so  the
 Agriculture  Prices  Commission  should
 thke  into  consideration.  These  are  the
 points  which  most  of  the  Hon.  Members
 highlighted  in  their  speeches  and I  can
 assure  the  Hon.  Members  that  the
 Government  is  very  much  alive  to  the
 various  conditions  under  which  our
 Peasant  and  farmers  are  working.
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 The  cost  of  cultivatioa/production
 take  1910  account  includes  all  paid-out
 costs,  such  as  those  incurred  on
 account  of  hired  human  labour,
 bullock  .labour/machine  labour  (both
 hired  and  owned)  and  rent  paid  for
 leased  land  besides  cash  and  kind  expenses
 on  use  of  material  inputs,  as  for  example,
 seed  fertilizers,  manures,  -pesticides,
 and  irrigation  charges  including  cost  of
 diesel  /electricty  for  operation  of
 pumpsets.  Besides,  cost  of  ‘production
 includes  imputed  value  of  family  labour,
 The  cost  also  covers  depreciation  of  farm
 machinery  and  buildings.

 20.00  hrs.

 Now,  these  are  the  very  principles  on
 which  the  Agriculture  Prices  Commis-
 sion  goes  into  the  details  and  then
 arrives  at  aprice  which  they  think
 reasonable  and  remunerative  for  the
 farmers.  Much  has  been  said  about  the
 facilities  being  provided  to  the  agricul-
 turists  and  to  the  industrialists.  As  Prof.
 Dandavate  said,  on  the  point  of  credit
 facility,  given  to  the  farmers--if  you  look
 at  the  volume  of  credit  that  has  flowed
 to  this  sector—between  1970-71  and
 1983-84  it  is  like  this.  The  co-operative
 eredit  disbursement  in  1970-71  was  of
 the  order  of  Rs.  745  crores  whereas  in
 1983-84,  it  touched  the  figure  of  Ra.
 2900  crores.  The  rate  of  interest  charged
 from  the  farmers  is  10%  to  11.5%.
 which  is  qnite  concessional  88  compared
 to  the  industry  from  12  to  17  percent.

 Similary,  the  share  of  marginal  and  small
 farmers  ont  of  the  figures  that  I  have
 given  is  little  over  forty  percent.  There-
 fore,  the  thrust  is  on  the  weaker  section
 of  our  peasants  and  farmets.  The  institu-
 tional  credit  provided  by  the  national
 network  of  our  banks  as  also  the  specia-
 lised  bank  NABARD  throug  the  coopera-
 tive  aystem  in  our  country  is  helping  the
 farmer.  IJ  do  not  claim  that  this  is  ideal
 but  to  say  that  we  have  not  been
 considering  the  plight  of  our  farmers  is
 also  .not  correct.  The  Government,

 specially  after-the  sixties,  1964+70,  have
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 been  paying  special  attention  to  the
 needs  of  the  farmers.  What  is  wrong
 with  the  present  system  of  cultivation  in
 our  country  is  not  facilities.  Of  course,
 yer,  we  must  provide  the  facilities  to  the
 farmers,  but  it  is  the  basic  pattern  of
 holding,  as  mentioned  by  the  Hon.
 Member,  Shri  Dandavate.  The  revenue
 system  varies  from  State  to  State.  In  one
 State,  it  is  quite  progressive,  in  the
 ‘other  State,  it  is  not.  The  nature  of
 landholdings  in  our  country  is  varies
 from  the  very  primitive  to  the  latest,  the
 most  moderns  methods  of  landholding.
 In  some  of  the  States,  especially  those
 ruled  by  Jagirdars  and  Nawabas,  the
 peasants  and  farmers  werd  treated  as
 slaves.  They  used  to  pick  up  the  entire
 produce  of  the  farmers  leaving  only  a
 small  portion  with  him,  irrespective  of
 the  fact  whethet  he  can  feed  his  family
 for  the  year  or  not.  Therefore,  the  land-
 holding  itself  ७  the  biggest  problem  of
 our  agricultural  community.  In  that  also,
 there  is  further  fragmentation  of  hold-
 ings.  If  a  farmer  holds  six  acres  of  land
 in  one  village,  it  would  not  be  at  one
 place;  one  acre  on  onc  side,  two  acres  on
 the  other,  and  three  acres  still  some-
 where  615८,  The’  fragmentation  of  small
 holdings  makes  it:  impossible  for  the
 cultivator  to  use  any  kind  of  modern
 technique.  He  cannot  use  his  tractor,  dig
 a  tubewell,  because  he  has  to  carry  the
 water  from  one  corner  to  the  other  and
 it  will  include  so  many  fields  in  between
 and  that  gives  rise  to  disputes  and  litiga-
 tion.  The  secret  of  success  of  some  of
 the  States  which  have  been  quite  often
 mentioned  in  this  House,  Punjab,
 Haryana,  Maharashtra,  Western  U.P.
 etc...

 PROF.  MAHDU  DANDAVATE  :
 You  mentioned  the  volume  of  caedit

 that  was  given  to  the  peasants.  But
 there  is  one  lacuna  in  that.  If  you  find
 out  the  percentage  of  credit  that  was
 needed  and  actual  credit  that  was  given
 to  the  peasants,  you  will  find  that  that
 will  be  a  small  amount.

 SHRI  BUTA  SINGH  :  I  qualified  my
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 statcment by  saying  that  this  is  not  ideal.
 ।  would  have  welcomed  that  every
 farmer  must  get  what  he  requires,  but
 there  is  a  big  constrain  on  the  resoures.
 There  are  many  agencies  in  some  of  the
 States,  that  I  was  going  10  mention,  for
 example  Punjab,  Harayana  etc.  In  addi-
 tion  to  the  short  term  Cooperative  credit,
 the  nationalised  banks,  these  States  have
 evolved  a  very  fine  system  of  land
 mortgage  banks.  These  banks  themselves
 go  to  study  the  conditions  ofa  farmer
 and  they  themselves  come  to  the
 conclusion  how  much  credit  is  needed  by
 a  farmer.  We  haveto  have  that  kind  of
 iofrastracture  all  over  the  country,  so
 that  the  farmer  can  get  what  he  requires
 to  enable  him  to  put  with  his  best.
 We  will  continue  to  strive  to  see  that
 these  condition  are  made  evailable  to
 the  farmers.

 SARI  SOMNATH  RATH  (Aska)  :
 The  land  development  banks  charge
 penal  interest  from  the  farmers  and  that
 interest  is  more  than  what  the  money
 lenders  charge  and  they  do  not  come
 under  the  Moncy  Lending  Act.  When  they
 charge  the  penel  interest.  the  cultivator
 is  practically  ruiaed,  Will  you  kindly
 that  this  penal  interest  is  not  charged
 from  the  farmers,  and  the  Money  Lend-
 ing  Act  is  also  made  applicable  to
 these  bankers  ?

 [Translation]
 SHRI  GIRDHARI  LAL  VYAS: 1

 would  like  to  bring  one  matter  to  the
 Hon.  Minister's  notice.  I  have  raised  this
 issue  many  atime  in  this  House.  The
 Punjab
 amount  of  Rs.  1600  against  the  loan  of
 Rs.  3000,  given  by  it.

 The  Government  should  issue  some
 directives  against  such  recovery.  There
 isa  provisions  in  the  Civil  Procedure
 Code  that  no  one  can  recover  more  than
 double  the  amount  of  loan,  but  Punjab
 National  Bank  recovers  five  times  the
 amount  given  ag  joan.  [ft  should
 be  checked,

 National  Bank,  recovers  an,
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 SHRI  BUTA  SINGH:  Sir,  {  will

 definitely  note  down  the  suggestions
 by  the  Hon.  Member,  What  I  have  been
 trying  to  bring  before  the  notice  uf  the
 august  House  is  this.  It  is  not  that
 Government  is  not  ulive  to  the  various
 problems  that  the  Hon.  Members  have
 raised  concerning  the  plight  of  our
 farmers.  It  was  mentioned  that  tha  terms
 of  trade,  of  industry  and  agriculture  are
 at  a  great  disparity.  Obviously,  you  can-
 nat  Compare  one  with  the  other,  because
 there  are  so  many  factors.  What  cansti-
 tutes  the  industry  sector  does  not  consti-
 tute  the  agriculture  sector,  There  are
 in  built  disparities.

 According  to  the  data  published  in  the
 Economic  Survey  which  was  presented
 before  this  House,  the  terms  of  trade,  of
 industry  and  agriculture  in  the
 recent  years  haye  moved  in  favour  of
 agriculture.  The  wholesale  price  index
 numbers  of  agriculture  and  manu-
 factured  products  do  pot  fully  reflect  the
 impact  of  subsidy  on  food,  which  is  in
 the  year  84-85,  Rs.  850  crores.  It
 appears  to  be  a  subsidy  to  the  consumers
 but  ia  effect  it  is  the  difference  between
 the  higher  procurement  prices  paid  to
 the  farmers  but  not  fully  passed  on  to
 the  consumers  through  higher  issue
 prices.

 Secondly,  the  subsidy  in  1984-85  was
 Rs.  1080.0  creres,  These  are  meant  to
 Keep  the  input  costs  of  farmers  low.  You
 see  that  it  is  a  big  0056,

 SHRI  GIRDHARI  LAL  VYAS:  All
 these  benefits  are  availed  only  by  the  big land  lords,

 SHRI  BUTA  SINGH ;  Ultimately  it
 increases  the  total  foodgrain  production
 in  the  country.  That  is  the  total  impact  of
 these  subsidies.

 Apart  from  the  above,  some  of  the

 other  itaportant  inpets  of  farmers,.  such
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 as  cleciricity  for  agriculhure  and  water
 for  irrigation  ate  supplied  to  farmers  at
 subsidized  rates.  As  was  mentioned  by
 Shri  Rajesh  Pilot  ‘  must  .say,  I  agree
 with  him)  all  that  is  mentioned  is  not
 made  available  and  all  that  is  said  in
 our  policies  is  not  made  available  to  the
 farmers.  We  have  to  be  very  vigilant
 about  it.  We  cannot  leave  it  to  the
 mercy  of  the  middling  agencies  whether
 it  is  bureaucracy  or  private  agencies  or
 anybody.  We  nave  to  monitor  and  our
 Prime  Minister  has  already  asked  the
 Administrative  Ministers  to  be  very  vigi-
 lant  about  the  monitoring  of  the  various
 schemes  that  we  have  formulated  for  the
 welfare  of  the  poorer  sections  of  the
 society.

 Sir,  in  the  sector  of  electiicity,  power
 is  made  available  to  the  farmers  com-
 paratively  at  ऑ  lower  rate.  I  agree  that
 the  misuse  of  flat  rate  which  is  charged
 from  the  farmers  is  reported  from  some
 of  the  States.

 SHRI  RAM  PYARE  PANIKA:  In
 some  States  there  is  the  system  of  mini-
 mum  charge,  which  is  sometimes  more
 than  what  the  farmers  consume.

 SHRI  BUTA  SINGH:  Sir,  because
 it  is  a  flat  rate,  they  have  to  pay,  even  if
 cuts  are  made  on  the  electricity  supply
 because  of  some  crratic  system  in  electri-
 city  transmission  itself.  But  if  you  com-
 pare  it  with  industry,  then  it  definitely
 works  in  favour  of  the  farmers.
 Especially,  when  it  is  the  season  when
 the  crop  is  near  about  harvest,  even  at
 the  cost  of  industry  we  supply  electricity
 to  the  farmers.  In  this  connectien,  this
 year  the  Hon.  Minister  of  Energy  and
 myself  have  been  personally  in  touch
 with  most  of  the  Chief  Ministers  to  see
 that  the  fa:mers  are  not  starved  for  want
 of  supply  of  power,  beeause  tho  crop
 was  ata  critical  stage  and  they  res-
 ponded  very  well.

 Sir,  the  index  of  prices: of  industrial
 products  exaggerates  the  receipts  by  the
 industry  inasmuch  as  a  bulk  of  their
 prices  includes  various  excise  and  other
 duties  levied  by  both  Central  and  State
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 Goveraments.  Over  time,  the  duties  on
 most  of  these  items  have  been  increased
 wheseas  agricultural  products  are
 generally  exempt  fram  such  taxes.  Also,
 the  incidence  of  such  texeson  the  im-
 portant  inputs  of  agriculture  is  negligible
 or  relatively  low.  These  are  some  of  the
 comparisons  which  are  working  in  favour
 of  agriculture  aS  compared  to  industry.
 Ifthe  Hon.  Members  mean  that  the
 attention  which  is  being  paid  to  indus-
 try,  the  same  attention  should  be  paid
 to  the  agriculture,  :  am  one  with  them.
 We  wll  do  all  that  is  possible  within  our
 means  to  sce  that  the  agriculture  do  not
 suffer  for  want  of  government’s  attention.
 You  know,  this  isa  task  of  national
 importance  ‘and  the  industries  have  been
 getting  favourable  terms  in  term  of
 credit,  in  terms  of  power  supply,  in
 terms  of  permits.  The  agriculturists  have
 Not  been  getting  that  favour.  But  with
 the  new  thrust  of  our  government,  we
 will  sec  we  will  make  sure  that  so
 far  neglecied  sector  in  our  agriculture  is
 taken  care  of  esp.cially  the  Hon.  Member
 form  Orissa  mentioned  that  the  north
 eastern  region  feels  neglected,  the
 problem  iu  the  north  eastern  regionis
 not  more  than  that  of  the  cultivation
 itself;  the  problem  of  north  eastern
 region  is  the  management  of  water,
 There  are  Certain  areas  in  our  country
 which  are  suffering  from  want  of  water;
 there  are  cerlain  arccs  in  our  country
 which  are  suffering  because  water  is
 more  than  the  desired  quantity.  We  are
 paying  special  attention  to  it.  I  have
 already  directed  our  scientists  in  the
 ICAR  to  find  out  the  variety  of  paddy
 and  other  crops  which  can  stand  well  io
 the  water  avilable  in  the  north  eastern
 region;  as  the  Hon.  Prime  Miniser  him-
 self  has  taken  up  this  matter  a  number
 of  times,  we  will  pay  special  attention
 to  the  north  eastern  region  and  also
 desert-prone  areas.  There  isa  definite
 scheme  for  improving  the  desert  in  the

 various  parts  of  our  country  and  we  will
 be  paying  more  attention  to  the  dry  farme
 ing  rainfed  area  of  the  north  eastern
 region  with  a  view  to  increase  the  foods
 grains  in  our  country.  Having  sid  all
 that,  ।  must  say  that  much  is  desired  to
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 be  done  in  the  field  of  agriculture.  But  I
 cannot  agree  with  the  Hon.  members
 that  the  prices  so  far  we  hive  9060
 paying  10  the  agriculturists  are  working
 to  the  disadvantage  of  the  farmers.

 If  ।  give  you,  in  brief,  the  impact  >f
 the  pricing  policy  of  our  government,
 you  will  realise  how  far  it  has  gone  to
 heJp  the  farmers  in  raising  our  annual
 foodgrains  productioa.  Thz  support  price
 by  the  government  has  a  positive  impact
 on  the  growth  of  agricultural  sector.
 Rice  production,  which  was  caught  io
 the  trap  of  52  to  54  million  tonnes,
 achieved  a  new  height  of  59.8  million
 tonnes  in  1983-84  and  is  expected  to
 remain  high  during  the  current  year.
 Wheat  production  has  achieved  a  record
 level  in  each  successive  year  during  the
 last  four  years  and  is  expected  to  achieve
 another  record  during  the  current  year.
 Anticipated  production  will  be  much
 higher  than  in  the  last  year.  Similarly,
 we  are  surpassing  6th  Plan  target  of  44
 million  tonnes  by a  handsome  uargin.
 Similarly,  oilseeds  production  which  was
 hovering  around  100  lakh  tonnes  has
 scaled  a  new  level  of  120  lakh  tonnes
 last  year  and  is  expected  to  do  about
 130  lakh  tonnes  this  year.  Pulses
 production  has  also  been  going  up
 though  it  is  still  short  of  our  require-
 ment  and  we  will  pay  sp2cial  attention
 to  the  production  of  pulses  especially  in
 the  dry  farming  area.  (Interruptions)
 I  understend  what  the  Hon.  Member  has
 in  mind.  When:ver  we  take  irriga-
 tion  to  the  field,  the  pulses
 disappear  because  the  farmers
 switch  over  to  the  better  variety  of
 crops.  So  we  will  make  it  passible  by
 suitably  evolving  the  seeds  for  high
 yielding  varicty  of  pulses  to  make  it
 more  attractive  for  the  farmers  so  that
 the  areas  under  pulses  do  nat  shrink
 sugarcane  production  reached  a  record
 level  of  189.5  million  tonnes  in  1982-83,
 but  weather  factor  was  subsequently
 not  conductive.  However,  in  the  case  of
 fibre  like  jute  and  cotton,  the  unfavourable
 weather  conditions  have  affected  the  realisa
 tion  of  our  darget  level.  In  the  case  of  potato
 and  onion,  a  record  level  of  production
 was  achieved  in  1983-84.  During  the
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 current  year,  the  production  of  potato  is
 expected  to  be  still  higher  and  this
 speaks  amply  that  the  pricing  policy  of
 the  Governmant  of  India  has  not  been
 working  as  a  deterrent,  rather  it  has  been
 encouraging  the  farmers  to  grow  more
 foodgrains,  I  am  sorry.  ।  have  to  reflect
 on  one  of  the  observations  mide  by  my
 friend,  Shri  5.  ए.  Sadu.

 I  thought  he  would  not  have  come  to
 that  level,  but  having  said  that,  I  must
 say  that  he  was  not  fair  when  he  said
 that  the  ruling  party  is  mixed  up  with
 the  import  of  edible  oils.  It  is  easy  to
 say  all  these,  but  it  is  difficult  to  prove.
 But  I  have  discovered  one  thing  in
 Andhra  Pradesh.  That  is,  the  programmes
 which  were  given  under  the  20-Point
 Programme  have  been  mis-named.
 Programmes  like  the  NREP,  and  the
 LRGEP  have  beencalled  in  Andhra
 Pradesh,  ‘Ramaravudi’  We  should
 believe  and  we  should  try  to  live  in
 honesty.  If  those  programmes  were  given
 by  the  Government  of  India  as  national
 programme,  their  levels  should  not
 have  been  changed  in  Andhra  Pradesh,
 just  to  win  a  few  votes.  That  should
 not  be  the  approach  and  that  has  never
 been  our  approach.  Ican  assure  the
 Hon.  Members  (hat  there  is  no  truth
 whatsoever  in  this  and  1  repudiate  the
 charge  made  by  the  Hon.  Member  against
 this  Government.

 With  these  words  ।  again  express  my
 heartfelt  thanks  to  the  Hon.  Members
 and  especially  to  the  Hon.  Member  who
 initiated  the  debate  for  having  highligh-
 ted  the  problems  of  Indian  farmers  and
 Ican  assure  him  that  the  Government
 will  spare  no  efforts  to  see  that  the
 farming  community  in  our  country  is
 able  to  play  its  given  role  in  nation
 building  and  iucreasing  the  food  produc-
 tion  of  our  country.

 MR.  DEPUTY-SPEAKER  :  The
 House  stands  adjourned  till  11.00  A.M.
 tomorrow.

 20,17  brs.

 The  Lok  Sabha  then  adiourned  sill
 Eleven  of  the  Clock  on  Friday,  March
 22,  1985/Chaitra  1,1907  (Saka).

 woe
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